SHRI M. VENKAIAH NAIDU: | am not asking any question or going to do anything like that. |
would like to submit to the House and to the countrymen that we are very unhappy the way in
which Sri Lanka is responding to the situation. We are also equally unhappy with the
Government of India’s attitude because mere sympathetic words are not going to solve the
problem. The hon. Minister said, “| leave it to the wisdom of the Parliament”. | feel that this is the
right time for Members of Parliament to visit, see the situation themselves, come back and then
discuss with the Government of India. | lodge a protest about the inaction on the part of the

Indian Government. ... (Interruptions)

GOVERNMENT BILL
The Central Universities (Amendment) Bill, 2009

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL SIBAL): Sir, | beg

to move:

DThat the Bill to amend the Central Universities Act 2009, as passed by Lok Sabha, be

taken into consideration.

Sir, the Government of India, the UPA Government, over the years, has been emphasising
not just on the expansion of higher education, but also improving the quality of higher education
and to remove the regional imbalances that have occurred over the years. As you are aware,
there were several States which did not have a Central University and there were demands from
some States that the State Universities should be upgraded into Central Universities. And it is
unthinkable that in a country like India, large State should not have a Central University. So, to
actually remove the regional imbalances, we decided through the Central Universities Ordinance
2009 which is promulgated by the President on the 15th of January 2009 the conversion of some
State Universities into Central Universities in the State of Madhya Pradesh, Uttarakhand and
Chhattisgarh, and by deciding to establish 12 new Central Universities, Jammu and Kashmir
was one such State where we decided to establish Central University. Now, the methodology
that has been followed by the Government of India is that the State gives to the Government
of India free of cost 500 acres of land. Then we have set up within the Government of India a
Site Selection Committee. When the particulars of the lands are given to us, normally there
is a choice given. The Site Selection Committee actually visits various States, comes back and
gives a report, and on the basis of that, we take a decision as to what would be most

appropriate.

Now, in some States, the sites were given. But in the case of Jammu and Kashmir, they
told us that there are 3 sites in Jammu that they wanted to be considered for the setting up of a

Central University, but they never gave us any particulars. In the meantime, the previous UPA
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Government, and the then Minister for Human Resource Development appointed
Vice-Chancellors to these Universities, and the Vice-Chancellor was also appointed by Jammu
and Kashmir, but because the site was not firmed up, he set up office, and this is the normal
practice that he set up office in the capital, in Srinagar, and in the meantime, in Jammu region,
there was a feeling that because the Vice-Chancellor was in Srinagar, Jammu is not going to get
a Central University, and as you know, in situations of this nature, we have seen it in the past,
some vested interests get into the act and try and vitiate the atmosphere, and we saw the
beginnings of that, and we saw the beginnings of negative sentiment within Jammu, based on
the feeling that they were being discriminated against and that a Central University is going to be
set up in the Kashmir region. In the meantime, because the Vice-Chancellor was located in
Srinagar, the people in Srinagar thought that the University was going to be set up in the
Kashmir area, and therefore, any displacement of that would amount to discrimination to the
people of Kashmir. So, the atmosphere was getting vitiated at both ends. We thought in the
peculiar circumstances of the case, especially, in the context of Jammu and Kashmir being a
very sensitive area, we decided that we would. But as you know, Sir, the original announcement
was that there was going to be an IIM for the Kashmir region and the Central University for the
Jammu region. We said, it is not possible. If we want to change the decision, it is not possible
for us to give you an IIM. What we can do, of course, is to give you a University as well. So, the
original Central University in the State of Jammu and Kashmir was split into two separate Central
Universities, one for the Jammu area having jurisdiction in the Jammu region, and another for
Kashmir area having jurisdiction in the Kashmir region, which includes Leh and Kargil. It is in
these circumstances that this decision was taken and we decided to promulgate an Ordinance
because, in the meantime, the business of setting up Universities must go on. We do not want
to delay it, and therefore, we promulgated an Ordinance, and that is how the Bill has come

before you.

There is only one issue that | want to mention here, and that is the financial requirement of
the new Central University of Jammu during the 11th Plan period is estimated at Rs. 240 crores,
Rs. 160 crores non-recurring and Rs. 78 crores recurring. The expenditure would be met by the
Central Government through the University Grants Comission. The Bill seeks to replace the

Central Universities Amendment Ordinance, 2009.
The question was proposed.

MR. DEPUTY CHAIRMAN: Now, Shri Balwant alias Bal Apte. Your Party has 23 minutes

and there are two speakers.

SHRI BALAVANT alias BAL APTE (Maharashtra): Sir, this Bill seeks to split the Jammu and
Kashmir University into two. Somebody will feel the more the merrier as we say here SIEEzS

&%W, but the way this has been done speaks volumes about the functioning of this
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Government. We are talking about the need for strengthening our higher education
infrastructure. The Eleventh Plan contemplates that we should have 30 universities and 14
internationally recognised institutions during this period. The Knowledge Commission
contemplates that we should have 1,500 universities | The present Bill, or the original Act which is
now sought to be amended, proposes 15 universities; out of them, 3 existing. That Bill also was
brought in a hurry even though a Bill was pending in the Rajya Sabha. An Ordinance was
brought, and that Bill was brought and passed hurriedly. Now, this Bill also is preceded by an
Ordinance. Nothing happened between the Ordinance and the Bill. Nothing happened between

this Ordinance and this Bill. But a different kind of urgency seems to be working here.

Sir, insofar as increasing the number of Universities is concerned, there is no homework
done, there is no ground laid. When | had an occasion to speak on the earlier Bill, | mentioned
that unless you have a sound school system, establishing a number of universities is not going to
strengthen our higher education system. By neglecting that, you cannot emphasise on this. That
position continues to be so today. We are talking about the GER to be risen to 20, the General
Enrolment ratio, and we are at eleven. But that is only insofar as establishment of these
universities is concerned. When the Jammu and Kashmir University was decided to be set up,
and when sites were chosen, ‘Jammu’ area was the site chosen, with the concurrence of the
Jammu and Kashmir Government. In the meanwhile, hands changed in Kashmir and the policy,

here, also had a method in its madness.
[THE VICE-CHAIRMAN (PROF. P.J. KURIEN) in the Chair]

Therefore, the enactment of the Central University Act was criticised for giving all the
powers to the Central Government initially, and rightly, because the moment the Act was
passed, one of the last acts of the last Minister was to appoint 15 Vice-Chancellors to non-
existing universities with all perks. This Vice-Chancellor started functioning; | don’t know from
where. None of the other universities has any level of preparation. And as mentioned by the hon.
Minister, a Vice-Chancellor was appointed for the University, even though the University had no
site! And he started functioning from Sri Nagar. A Kashmiri was appointed there deliberately,
and the idea was: ‘Even though we have initially chosen ‘Jammu’, let us now transfer it to ‘Sri
Nagar’ " Therefore, the agitation in Jammu started. Sir, Jammu agitation is not a response only
to this but it is also an expression of pent-up feelings because of years of injustice done to the
region of Jammu. All the Government corporations have their headquarters in Kashmir. Most of
the Central Government offices are in Srinagar. Out of the Central grants, only eight per cent
goes to the Jammu region; majority of those grants goes to the Kashmir region. | have all the
lists. All the professional institutions, the Post-Graduate Institute of Medical Sciences, the

Regional Engineering College, the Veterinary College, etc., are in Srinagar, not one in Jammu.
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The sense of injustice is such that the students in Jammu were angry and the united agitation of
the Jammuites because of the injustice has been seen in its climactic way in the recent Amarnath
agitation. Therefore, the Government thought it wise to shift the University to Jammu. That
would have been a reasonable way of responding to the people, but it is not. How can we give
to Jammu which we have not given to Kashmir? It will be discrimination. Therefore, as | have
said, there is a method in the madness of giving two Universities, splitting a small University into
two, to small regions, when States with large areas and large population have been awarded
only one University. This splitting may be helpful to the students, | believe and hope. But there is
no logic except that the discrimination of Jammu has to be fought every time and still there has
to be a preference to the Kashmir region. Therefore, | want to place before this House this
particular socio-political situation in Jammu and Kashmir for further steps to redress this

grievance of injustice to Jammu.

Splitting of Jammu and Kashmir University into two Universities raises one more question. It
is regarding the number of Universities to be established by the Centre in States, apart from
these 15 or 30. Is there a policy ? Will the Government have a policy ? How many Universities for a
State? Where are they going to be situated? States have regions and regions have differences;
sometimes, regions have varying differences. Are we going to select regions in that manner? If it
is Uttar Pradesh, is it western UP or eastern UP? If it is Maharashtra, is it Vidarbha or western
Maharashtra? If it is Andhra Pradesh, is it Telengana or coastal Andhra? Will there be a policy for
establishing more Universities ? Or, will Jammu and Kashmir be an exceptional case because we
have kept an exception, most unnecessarily, under article 370 of the Constitution? Is there going
to be a policy for establishment of more Universities? Will there be any homework on that? |
believe that ad hoc approach, in any case, will not help education. When Universities are being
established, let them be given sufficient funds early because in the earlier Bill financial assistance
was provided only for three Universities which were already established. Insofar as other 12
Universities are concerned, there was no provision. The Bill did not talk about how they would be
financed because those who foot the bill were aware that nothing was going to happen, they
didn’t have to spend and it was only on paper. Therefore, let these Universities be provided for
and let there be a broader policy for establishing Universities equitably throughout the country,
not in response to agitations alone, as had happened in the south. This agitation, and
establishment of a Central University, is all a history. Therefore, | am saying this. So, will it be
on an equitable, regional, logical and educational basis, or, will it be for extraneous

considerations ?
With these questions, which are uppermost in my mind, | support this Bill.

DR. KARAN SINGH (NCT of Delhi): Mr. Vice-Chairman, Sir, the importance of Universities

in our public life cannot be underestimated. It is true that there has been a tremendous growth of
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universities over the last 20 years or so. But we are still far behind the requirements of an
international standard of university education. Therefore, the importance of Central Universities
becomes crucial. Let us not forget that education, basically, is a State subject. The States can
set up universities. It is open to the States to set up universities. In fact, the bulk of universities in
the country are State Universities. There are only a small number of Central Universities. |
happened to be the Chancellor of two of them. | am now the Chancellor of the Banaras Hindu
University, and | was, for five years, the Chancellor of the JNU. So, | am aware of the functioning
of the Central University. Therefore, even though the number may not be terribly impressive, |,
warmly, welcome the fact that 15 or 16 new Central Universities are being flagged. They will be in
addition to the universities that the States are going to set up. And | would congratulate the

Prime Minister and the Minister for having taken a positive decision in this regard.

As has been mentioned, and as you are aware, Jammu and Kashmir is a bi-focal State. It is
not like any other region. It is the only State where the Government moves, for six months, from
Srinagar to Jammu. Since the State was founded in 1856 by my ancestor, it has been called
Jammu and Kashmir. It has always been a bi-focal State. Therefore, if we have one Central
University in each region, it is nothing very surprising. In fact, that is something which could
have, perhaps, been thought of right in the beginning. | am not going now into this question of
regional discrimination. We have tried for many years, and | was responsible for setting up the
Gajendragadkar Commission headed by a Chief Justice of India. Then, we had the Sikri
Commission headed by another Chief Justice of India. So, many Commissions have been set
up. I am not gong into that problem. This is an endemic problem there which will have to be

tackled at some point or the other.

As far as this particular Bill is concerned, | would like to congratulate the hon. Minister for
not being rigid, for not saying, “No; we have taken this decision and nothing is going to change
now.” He did take cognisance of the fact that there was confusion. And the confusion, perhaps,
lies in the fact that his predecessor — | do not want to mention any names — appointed a lot of
Vice-Chancellors without any universities there. And the Vice-Chancellor started functioning
from Srinagar and started recruiting people from Srinagar. Naturally, there was an explosion.
People asked: “What is this? You have made an announcement that the University will be in
Jammu, and your Vice-Chancellor opened an office in Srinagar and has started recruiting
people.” So, there was some problem which was brewing. But the Government of India, the
UPA Government, has always said, “We are aware of these problems. We do not want the
problems to snowball into some disaster before we take action.” Therefore, the result has been
one additional University to the country, one additional University to Jammu and Kashmir, and, |

think, that is something which we should all welcome.
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Sir, let me give a little background. | was the Chancellor of the Jammu and Kashmir
University for 18 years. It was a combined university. | was responsible, at that time, for opening
a campus of the Jammu and Kashmir University in Jammu, and then, very peacefully, two
universities were set up. In Srinagar, Mr. Minister, the University is on my orchard, the land
which | donated to the University. On the 120 acres of prime land is where the Kashmir University

stands today. There is also the Jammu University. Both are flourishing.

A few things | would like to point out. Firstly, | would submit that the location of these two
new universities should be very carefully thought out. Let us not make the mistake of putting
them on top of the head of the existing universities. Both universities, Jammu University and
Kashmir University are now flourishing. If you build two Central universities on top of them or next
door to them, you will be sucking out all energy and talent from those universities. It is a large
State; it may not have a lot of people, but it is a large State. You can spread yourself out a bit.
You can choose locations that are environmentally beautiful. For example, in the Jammu region,
you have got a lot of land in the Bhadrawah-Kishtwar area. It is a beautiful landscape. There is a
road, the Bhadrawah Chamba road, coming in from Himachal Pradesh now, If you were to put
the university somewhere in these areas, you would open up a whole new area of the State and
the people who are backward in the area, who are in the far flung areas would also be able to get
opportunities. Otherwise, what you are doing is putting everything in these urban clusters which
are already overpopulated, which are already over-crowded and which already have a large
number of educational institutions. So, | would like to suggest that because of the confusion with
regard to the three sites, your site committees should again visit the State and now look
for new appropriate sites for the new Jammu University and the new Kashmir

University.

The second point that | would like to make is that the Vice-Chancellors should be chosen
very carefully. | do not know what can be done with the ones already chosen. But, the Vice-
Chancellor is the key and critical element in the setting up of any institution, particularly the first
Vice-Chancellor. Therefore, it is very important that a lot of energy and a lot of time should go
into choosing the right person who will spearhead these universities. Otherwise, if you get a
mediocre person or, worse than that, if you get someone whose integrity is doubtful, then the

whole thing will collapse from the beginning.

Also, Sir, let me very briefly say that the new Central universities are opportunities to make
some innovative changes in our whole curriculum, in our whole approach towards education.
The Minister has already done a great deal in the short time that he has been in office. But what
we need to do is to breakaway from the old compartmentalised system of higher education—the

old departments, the old system where a teacher comes in and for 35 years he moves his way
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up and retires as professor whether he performs or does not perform; that is no longer a
paradigm for the present age. Sir, today, the world is moving very rapidly. We need constant
upgradation of skills. Even the teaching staff cannot continue to teach the same chemistry for
30 years. This is all out of date. Therefore, you need new holistic structures. You have got to
get in subjects like the natural environment. You have got to get in subjects like conflict
resolution and peace studies. You have got to involve new ideas and new subjects in these

universities.

Let us not make these universities only carbon copies of the ones that we already have and
let each university specialise in the region where they are placed. The idea that every university
everywhere must teach exactly the same curriculum, | am afraid, is not correct in a country like
ours. For example, a coastal university in one of the coastal regions of the country should not
necessarily teach what the mountain university teaches. The topography is different, the
environment is different, the ethnicity is different, the food is different, the customs are different.
Therefore, obviously, whereas they will have common subjects, there must be some
specialisation in these universities also, particularly in research. | am afraid, generally, the
research outputs of our universities are well below par. There are very few of our universities that
are producing research monographs that are considered to be of peer condition by the

international community.

So, Sir, this is an excellent opportunity. | very warmly congratulate the Government for
setting up these universities on behalf of the people of Kashmir and on behalf of the people of
Jammu, with whom | have been closely associated, although | am now elected from Delhi.
Really, | should have more interest in a Delhi university. We already have several Central
universities in Delhi. | would like to warmly congratulate him and hope that these two new
universities will become models for a new kind of educational breakthrough in our country.

Thank you, Sir.

SHRI MOINUL HASSAN (West Bengal): Sir, while | am supporting the Bill, | wish to say
something regarding Central Universities and higher education of our country. | feel it is a special
case for Jammu and Kashmir. It is the speciality of that particular State. So, not only |, perhaps
everyone have no objection for setting up a Central University in Kashmir and another university
in Jammu region. Sir, it is an undeniable fact that university has a great role to improve the
education situation of our country and particularly, the Central University’s growth for the quality
and betterment of educational system of our nation. | am not going into the details about the
different recommendations of the different commissions or committees since independence. But
I would like to say something about the problem we are facing. In this particular Bill, | would like
to know from the hon. Minister in Bill No. 101-C. In line no. 10, Section 2, sub-section 2, | would

like to read out, “There shall be established a university, which shall be a body corporate”. My
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point is, it is for Jammu and in the same paragraph it is also for Jammu and Kashmir, “which
shall be body corporate”. | would like to clarify as to why we are using these three to four words.
Secondly, as far as the financial memorandum is concerned, Minister has already said that
“Rs. 240 crores for each to meet the expenditure”. It is perhaps the 11th Planning which is up to
2012. He has given the break up for recurring and non-recurring. My submission is, in a modern
and equipped university, in an up to a mark university, with a good established curriculum, a
modern university, it is not possible within this financial limitation. So, it should be enhanced in a
big way. Another question which | would like to ask the Minister is, is it a duplication of one? My
opinion is, the two should not duplicate each other, as far the Jammu University and Kashmir
University are concerned. My other point is, the policy of the Government to establish a
university should be widely expressed. | know there is an act. But, in different times, different
demands have come up as to when Government will bring in a comprehensive policy. In
connection with this, Sir, | would like to say with a heavy heart, Sir, that | am also a Member of a
court of a Central University. Many of my esteemed colleagues are also members of different
courts of the different central universities. | am Member of the Aligarh Muslim University. Another
person is a Member of Visva Bharati University. | would like to say that the law and order
situation in different Central Universities are worsening day-by-day. Our students are suffering.

In the last one month AMU was closed.

In the last three or four years, four or five students were murdered within the campus or just
outside the campus. What is the role of the Government? Is there any intervention? What the
Government is doing? As a Member of the Court, | had written a letter to the hon. Minister and
also to hon. Prime Minister. | have raised the issue in Parliament. What is going on? We are
talking of quality education. But, our own wards and students are suffering. The situation is very
vulnerable. | am mentioning just about the AMU. It is also happening in other parts of the
country. In my State, West Bengal, the Vice Chancellor himself is on a hunger strike under
chatamtola. | came to know through newspapers that the hon. Prime Minister is the Chancellor
of that university. Hon. Prime Minister intervened in the issue. Sir, everybody is against this Vice

Chancellor. So, what is happening ?

Sir, | come to Tripura University which is situated in a remote part of our country. It is
located in Tripura in the North-Eastern Region. There is no elected students union in the
University. There is no elected Teachers union. Everything is nominated. No democratic process
is upheld there. If there is no democratic process in an institution, | suppose, there will be a bar

on the quality of education. So, elections should be introduced.

So far as curriculum is concerned, Dr. Karan Singh has already mentioned about it. The

Government has to lay emphasis on curriculum, because the paradigm has been changed. Sir,
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not only science and humanities but also new technologies should be taken up for teaching. |

would like to know from the hon. Minister as to what is the vision of the Government on this.

Sir, finally, for a Central University, 500 acres of land is required. It is very difficult in a
contiguous area to acquire such a huge land. | wanted to know from the hon. Minister whether

there is any second thinking in the Government on this aspect.
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IS YD ARBR FTH BhIae STl 18T B AHTS B AT | bl MY ARGBR &1 7Tal,
T ST RN I W& 7, I B GER AR, S FAST MR I & Aol T, I T FESETSH HA|
TR AT &M BT AHTS B AT Y Y, Al AR ST BIST SRIA BT TTeH! Y 3fT9ah! 7ag
BT
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3T YBTS! gelreh ¥ fqzafdenery Wier €, I8 U dgd digdl Usdl & 8, ol $o-Ud
STl SaTe! # 1 I8 BT A1eV| $© U sare] H Al 8191 A1y, T8l & ar + faeafdere ar
FIT Tl A TE T B I § S8l R PO AN I S g9 b forg 2R IO §U €,
a8t W Y faafener @rer @l a1d 9 || SR 3TTH I8 |ra B drhd T81 ¥ 3R hael
HHR & AV ... 9 HERTST B8l Aol T, RTs1+ 8l fb S84 a1 SHIH <1 & 99 fqzafdene
I 3R EIR Uhs H I [qeafdenerd a1 81 9%, I ol Ghr! HieHeH AT SToard 2|

IurTedel (1. 9191 HRIA): 3 87 i, e Bifrg)

#t SR fis: SN 1 81 goeEe JAafaet @ g e iR w1l T8 e’
fereafaenera o1 oo faa1? I8 a1 S9! Aol qmen & fb 31+ a8l uR e, «ifdT g9 $HgR
3R SATETETG H ST IS1 JMGH! 81 © [ a1 AR ST < S| IHd fofg dT AT 371 IR
GRESERSIRR

89 T o faeafdenerdl & exarsil R 51 ®Ts, Siiel iR el ol g3, Al & g &l
oY TR1eT g Y H SHIST AI9T % A9 A I Yo PIS I ST B3N 2, 7 G141 DI ABIS H AT AT
TG DR YT B §H AT ATYD A1 2| 3ATS, TRY 3MR gelrgrdnes gardel # Statutory

Order HR&b T8I & BT AH BT GATd BRIAT Y, Tl TSR] BT ASTs b ST H I8 BT T9
2 31 9 H 3ITST AP AT 3N R8T 51 I [TY TS ST 98 6

IgrTegel (. 9191 pRI=): s <f, g8 i)

it SRR st di= 7 Arrach Sit & TRBR 1 W o BT Gl B DT AT, Al dsdi 7
godll AT A1 S84 Hel {3 g7 81, BTalifd g7 81 721 = 21 89 = f& arar-Raemst 7
Bl QI AR G &I TWHR 8 AT et &t PR 8, 9241 & oIy IRars Gell &1 a1yl
SACICY

DR. JANARDHAN WAGHMARE (I\/Iaharashtra): Mr. Vice-Chairman, Sir, | thank you for this
opportunity to speak on the Central Universities (Amendment) Bill, 2009. | really support this Bill
and congratulate Shri Kapil Sibal. He has put his heart into the HRD Ministry. He has decided to
reform the whole education system and we welcome that. While supporting this Bill, | would like
to make a few observations. My first observation is that it seems that we have not prepared any
roadmap for the growth and development of higher education in this country. Of course, the
Knowledge Commission has recommended 50 National Universities to be established. Last time,
| think, we established nearly 12 Universities, and we are going ahead in that particular direction.
The Central Universities are really important because in addition to teaching, they emphasise on
research. And, research is an important component of universities. In State Universities, | mean,
affiliated Universities, research is not seriously taken up. Many colleges are affiliated to the State
University. And, the whole energy, time, money is spent on managing the colleges. We have to
reconsider this. We have to decide whether we should continue with the system of affiliating
universities in the country or not. Sir, most of the countries have discarded the principle of
affiliating universities. There are universities and there are colleges which are autonomous. The
U.G.C. is trying to give autonomy to colleges, but colleges are not coming forward to
take autonomy. This autonomy will solve the problem of research. Our, universities have failed in
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doing research, | mean, worthwhile research. Therefore, Central Universities are needed and |
do not know why they have not given a Central University to Maharashtra, such a big State.
There is one Hindi University at Wardha which has no building, no office, this and that.
Infrastructure of the university is a very important aspect, and we have to give emphasis on
research. Along with teaching, there is one more objective of the university and that is extension.
Universities and colleges, in the advanced countries, have this component of extension. We do
not have extension. Whatever research we do, whatever innovations we do in higher education,
they have to be taken to the people there, and extension is the only channel to take the new
knowledge to the people there. So, why not introduce the principle of de-centralisation in
academic growth so that you can solve the problem of land. We did this experiment in
Maharashtra. | was the Vice-Chancellor of a university and we did this. Instead of concentrating
all activities, all the departments in one campus, they can be decentralised. They can be located
at other places in the jurisdiction of that particular university. That is how you can solve this

particular problem.

Therefore, now, we have to think very seriously about giving autonomy to the colleges. Our
universities are autonomous; they enjoy more autonomy than that of colleges. Our colleges do
not have any autonomy at all. In spite of our efforts, the percentage of higher education in our
country has not gone beyond ten per cent whereas in the advanced countries, Sir, it is nearly 50
per cent. So, we are far behind, and, unless you take a very long stride in the direction of higher
education, | think, the future of the country will not be very bright. This is the need of the time.

Thank you very much.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you, Dr. Waghmare. You always
stick to the time.

SHRI SYED AZEEZ PASHA (Andhra Pradesh): Sir, | am also one of those who stick to the
allotted time.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Shri Syed Azeez Pasha. Mr. Pasha,

your Party’s time is only three minutes. You can take five minutes.
AN HON. MEMBER: Sir, you are very generous. (Interruptions)

SHRI SYED AZEEZ PASHA: Sir, on behalf of my party, | rise to support the Central
Universities (Amendment) Bill, 2009. Sir, by creating two separate universities, one in Jammu
region, and, one in Kashmir region, you have fulfilled the long-standing demand and aspirations
of people of both the regions. As has been correctly said, you have tried to cover up the regional
imbalances by creating these two universities in these two regions. As such, the level of
education and literacy is far from satisfaction in Jammu and Kashmir region, if we compare it
with other advanced States. Of late, people of Jammu have started feeling that they have been
discriminated in each and every field. Had you gone in for only one university in Srinagar, this

feeling would have become more distinct? That way, itis good that you have established two
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4.00 P.M.

separate universities. Once you establish these universities, the need of the hour is to grant
funds generously. You have seen the universities suffering due to paucity of funds.

| just want to remind you that the Common Minimum Programme of the UPA Government
talked about enhancing the funds for the education sector by 5 to 6 per cent; which is yet to take
place. We have to strive in that direction. Once you are going to establish fifteen universities, |
think, we should not fall into the trap of complacency because we have to go a long way. If we
compare ourselves with the developed countries, this figure is far from satisfaction. We have to
strive to establish more universities, and, then, deemed universities also. While talking about
deemed universities, | really appreciate the Ministry of HRD, which is taking proper care to see
that the deemed universities which are coming forward as applicants should follow certain
criteria. In this way, you are going to uphold the quality of the education.

Once again, | support the Central Universities (Amendment) Bill, 2009, and, congratulate
the hon. Minister for establishing two separate universities in two separate regions. Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you Mr. Pasha. Very good. You
adhered to your three minutes. | am very happy. Now, Shri Sabir Ali. You have five minutes.

SHRI SABIR ALI (Bihar): That is enough for me, Sir. #3i1 ST, 3T Igd WA HaH
JOTT &, 59 3R HRHIR H 1 afGeIsT e & forg 3a it f3e Are &, S9! [uIe Hrar
B 10 B A1 H 1 =redn § fob # o g 9 o7l g, fagR, § awerdn g 6 39 < & Wie
Tewll H A g8 I Uep TRIT 9w 81 981 JFaGE I @l 91 A U el ol [k aRaR
AT ST ) FRT &, fobeg 91 ol € SR S 84RI STHaRI 2, RIS 379! A4 I a8
ST ST el s ©, ATID] HISCRAT 500 Yh$ STHIA BT 2, T8l IR 100 UHS B ST B
I B TS Y| IAH AT MU UE S DI B, T8 IR R YT 7, TE § ST A8l g2 3l b &
ST T gHT Il el Fefl 21 H e argar g & onft a@ oy A ge w® €, fg fer d
W-ﬁ Q?ﬂqﬁﬂﬁﬁpﬁ g aﬂq%zms’%fﬁm P gv_o[-ﬁv_of BN bl 2l Why not take over those
Universities and make a Central University ? 37X 31TUh] Sdﬂ‘\l EI@T STHIN YT T&ﬁ%ﬁﬁ%, ar
T RaT por-fivet & Felt a1 IR gfafadt & ur aga a=ii-ait o &, 77 gfafadt
2, BF A B AT &I I (T U8 DI YO Fhd ol [TeR TR IR & dear & 918 9ga
TR 3 gal S TE1 & SR SIRES & dCar & 918 [d8R & U badl &I SHiA 3R 916 &
3TN 1! H© a1 99711 Tab [8R &1 U1 Ua &, o Uab 1 Tl Se% 181 2| 3afoy &
A B AYH! U8l SIRSR BT AMEY| 1 BT A1 H MY U IATTE HRAT AT g b H+ 20
TIRR B G FAZET JOT AT, AP HATAT P SIRY IHBT STdTd 7T o1, Fga 50 209, b
gfafidst & @ fegwae 9 S AgAIRSIST & 9 | S I § - Ud S gRaraet
3fetivTe girafiet oiik gast s gafadh| sreiire Jafaet # # wwsrn g & 4fe sa@
AT GHH BIC | AT 7, 3T ITH UAT Bl T8l of Fahd ¥, Afh gas Sfdar
IFafaet amud SRIGEHET 7 2, 3T ST F9 Bl Y6 A fhar § AR FHRE @,
ifepT H oI H1egH | Hel ARl g (P I8 B g1 dd &| HATY Bl 39 A1 DI
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SIS B 3 ATSAIRET HHIRI & 9T ga+ SIRETIRTT 781 & IR 396 IRIFeHeH 4 I8 78
2 1 3 theet o of forddt g af&dt ) eraer-|Ra &1 98l 1, olfh a8 IHd! X fha ST
gl g3l fIeswm @ a1d 8 © b AAIRST BT Bl Bl JRA dad bl &, 1 &
IFafat o, AT IHST 98] TR VB HIb A B Afd B faam ST1am g1 gafay smad
et 2 ofR g1 S#ie & b 317y STarq Y <311 ST &1 A9l 1920 H S a<h a1, ST e Sff
BT TSI VAT §IAT AT b TRBIRI Tl BT &H AN BRIGT To1 ol 3R AU I afgerst g
IR HEl &b TP 9gd g ddP 1 9D BISSIA Slall, S+ go! JFafget Famax €l
STy, IAPBT 8P IdT1 & b AT HH A B SHAT TaGet i, AT T SAFERT J-T
feargy o5 stifiran ivafad, S e gaammi &1, argaiRe gHaradl g, Sua! T feaeisr
B fob STl aArgIReET §Reeye 8 8iik g a1y 3fev I M| H 399 ga=il 81 #iT B
gl

IEd PV 7 HEDR Y31 31 B Hel © [P 3MMT SAFGRI IRd B gHH TR ggd PN,
1M litigation = Bl SHBH! T8 SR SIHAT BT AT AT HIIG R gHDBI W G B BT
HIpT <31, STHAT YRGS BT U ATgIRE! rafie! feaeier fham S| g=yare]

DR. E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Thank you, Mr. Vice-Chairman, Sir.

Sir, | fully support the Central University (Amendment) Bill 2009, which is brought forward for
making two Universities, one for Kashmir and another for Jammu, and making a provision of Rs.
240 crores for each. It is a very welcome step because Jammu and Kashmir is the crown jewel of
India. We are proud to make any investment for Jammu and Kashmir. The investment in the field
of intellectual research and teaching is very much needed. Students who hail from different parts
of India will be very happy and proud to study in these universities. But, at the same time, |
would like to recollect the request, for local people’s participation in each and every aspect,
made by the hon. Chief Minister of Tamil Nadu to the hon. Minister, Shri Kapil Sibal, when he
attended the inauguration of one of the Central Universities in Thiruvarur. He demanded that at
least 50 per cent of the local people, including students and staff, should be accommodated in
these universities. Then only the local culture will be there and also the feeling will be there that
this is the University created by the Central Government for the development of these areas. We
are creating universities at many places. But many among staff and students are from different
parts of the country. No doubt, we want to have an integrated society by way of universities and
also Navodaya Vidyalayas. These Navodaya Vidyalayas were created with the vision of our
youthful leader Rajiv Gandhi and they successfully made unification of national mind among

youths.

When the Central Universities are created, two things are taken into consideration. One is
that there will not be any scarcity of funds like State Universities are facing. Many State

Universities and colleges are expecting only the UGC grants. They cannot generate any fund on
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their own. Certain universities, which have a distance education system, are earning huge
money. Others are not having such type of earning. When you compare them with autonomous
universities, which are now allowed to be conducted by private people, they are charging
exorbitant fee. But, at the same time, there is no link between their production of intellectuals

and the need of the society.

Second point regarding the demand of the Central University is national stature, and so to
say international stature. Even 45 years ago when | tried to study at the Jawaharlal Nehru
University, getting education from a reputed university was the motivation at that time for a
person coming from a remote place like Sivaganga to Delhi. Similarly, a Central University in
each and every State has to be utilised for the purpose of research. Culturally, architecturally
and from several aspects, we are an ancient civilisation. We have got our own knowledge. We
have never studied those issues from research aspect. We are always looking at the Western
countries, or the USA, and saying that this is the type of research that we have to take up. We
have forgotten one aspect that the research is also based on certain demands. Now we have to
compete with China in the international market. When we want to capture that market, why do
we have to bring China into this aspect? | am just quoting one paragraph from Amartya
Sen’s book. “Making good use of global trade opportunities is among the lessons that
China offers to India and the lessons here can be critically important for India’s economic
progress. A similar message had already emerged from the economic success of other
South-East Asian economies, including South Korea. But given China’s size and intensity of its
pre-existing poverty, China’s experience are particularly relevant for India’s economic policy

making.”

In this matter, | would like to suggest that two aspects have to be taken into consideration
when the Central Universities go for research. One is, we have to see that industry, corporate
bodies, business bodies and service organisations should have access to the research which

has been done in universities.

What is the need for it? The research should be oriented to these commercial aspects,
international demand, etc. It should not be a research for making a book or reading a paper or
putting a patent and waiting for the person to come and occupy that space. We have to see that
it is marketed immediately and a person who has done the research should get benefit
immediately so that the demand for more research increases. In this respect, Sir, we have to see
that professors and heads of the departments should have the same mindset. Now, we are
putting the persons who are more managerial or administratively-oriented as the Vice-
Chancellors and the heads of the departments. Those persons have much ego about how to
control their lecturers and students. That is their aspect. They are not worried that they are doing

a research in part and when they are doing a research, some more people will join along. | would
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like to quote Shri Chandrasekhar, the Nobel laureate from Tamil Nadu. When he won the Nobel
prize he said, “l have not won the Nobel prize, but my team of students have won the
Nobel prize.” That is the attitude of a professor who is a Nobel laureate. That attitude has to be
brought in every professor. Our professors are more politically-oriented leaders. They are
creating more products for the politics rather than for the scientific field and international global

trade.

Therefore, | request that the focus should be clear in the Central Universities. We know that
the Indira Gandhi National Open University is creating a very great thing after Shri Kapil Sibal has
taken over as the Minister. He has made it so efficient that even a person who, sitting in any part
of the world, can just click into the IGNOU website, start reading it and write an examination and
get a certificate. That should be the way of teaching. Persons at the age of 70 should have a
capacity to learn if they want to. The flexibility should also be there. Now, our academic system
is not having the flexibility. We feel that the youthful days from 21 to 35 have to be drained away
by going in for this type of university education. Our students don’t know how to run the family,
how to go about it, etc. Instead of that, the person who is working should also have the capacity
to develop his own skill by having a flexible curriculum, by which he can go, and enhance and
develop his skill and go for better jobs. This is the thing which is attracting the youth towards
western universities, more so of the USA. Sir, in the USA, | know many of the people who, after
their engineering studies here, have gone there and switched over to some other jobs. They
have gone there for a particular university as a science research scholar but they switched over
to some other field because they felt that to be more attractive. So, the flexibility of education
has to be brought in when Shri Kapil Sibalji is leading this particular Ministry. (T/'me-be// r/'ngs)
Sir, he is bringing in a new thinking regarding the international universities to have their location
in India. We welcome it. We need the competition. But, at the same time, those universities
should not come up in the cities; they should go to the rural areas. They have to put their
investment in the rural areas and develop them. If they are mustering their strength and having a
joint sector position in the cities....(/m‘errupz‘/ons)... | know your position. Kindly don’t interfere.
(Interruptions) | am arguing for you also. Kindly hear me. Therefore, my submission is, when
you are opening any university or private university, there should be some regulation. It is not for
producing certain degree holders. Its effects should be afterwards and how they are marketed in
the public. Whether they have got the jobs; whether this university has produced such people;
whether he has done a research; whether it is useful for having such a university at all. That
should be the ultimatum. There should be a regular body to oversee whether the diplomas are

useful for jobs or for society at large. Thank you, Sir.
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3. (sfielt) T Q. RUg@T (JTSIRQIT) : X, 399 dIs &l IR 81 & 6 St srfede fad
H3] St AR AW AN €, SHP! &9 FUIC &, d § U8 8 Padl g [ we support the Bill.
Having said that, I8l ATedII@ HT8d - AT G314 U8l dleld gU 984 (AWK A gamr &
IFafdst 1 ¥Ces &A1 8191 AT H1 37T career ARIS § UM ¥ Y b, gAferg §
A g fo S SITET noble profession H1s GORT T8l 8NN AR, BARI Sl JAAMNCH 8, 9
T Red Sieee & IR W Al €1 ST AFH9s FHad SISl ol [0 < &1 81 72 81, afew
ITPHT AHAE T8 Al &1 T laboratories W, 9 J AThe dd STd! Rd BT S applicability B &,
I BT 95 ST & 3IR ITdHT WSS 9T 13T

T BHAR STTeaR (A8l ST 81 diet X8 A1 S8 1 AT JATSIE ATed BT 376 T, ST AR
P uBel e 31 9 3R g aimeie fegw &l e ify o givare 3&@h g3 37! JhiR
BT U (31 IS 3N 8T 51 S8 I8 HET AT & 31 $9H DI TaRTST T8l & P W students
qIER BT T A SR ATl BTN DY, AR H I8 TG o6 Tob & AR Joab ! Yaeis,
R o P SIS S 3Tl Aol < & RgRIA # arex A A Flels 81Re B &
foTg, 3o BRI =1 & foTQ MY | SR UTEIF Iel § AR AT 3R qerrerer gfrarieist of,

T level &b SIS § =g AT8T g

T ST © 5 R 7a. e, fifeex, S gg ug-for € iR 819 # 984 3resT daiad
g,d ENECIS] BT T H I fh Bt the number of universities should not be increased & &4
el i 35 4 €, 31 41 € 31 0o &9 8, 79 S99 A Sil 9y Mdverd 2, 9 BT fEH T dax
IRETSE! %\}, BT q—c-féf %, g 5Tl Bl A country’s development is not going to be measured by

how many institutions we have, but the quality of mind created in those universities will be most

important. That is what | want to say.

AR, A R U 3fR el dier arel ©, suforg § SuraT 9|y el o1 HAT S, SITa 37
fisel f¥l announcement # 3TeiRTe Jee ARt & dia Hwa4 Wier & a1d del T ST
H U UfeaHl el H G I8 2, US [98R H gl 81 2, Uh R A &, U 98 Uae H © 3R
T IS QUI, HERTSE H &1 G391 39 a1 B il 8 {3 39 U Agdl JFaraet & H3as drer
P PIRTE BT 8, AR R Y H¥IT Wl | Ugel, Fifh HFI Wi & {7 dabs] Ths SHIA
B ST TSl ©, A1 F7 MY G981 B e Tae | Tl 39 Naliel § a1d @t oft? @
I HRIEART AABR Y I 91 Dl 2fi? el A1 7 81 fh 5 7 firet 3k 3 dvosr R Jar
R Bl X8 S, Rifd AT Ga &1 el b SR d S &1 a1 oY iR STHA fae! g1 T8
gs, 1 a8 9 IiFeR WT8d SR H appoint 81 Y1 {441 IFAARGET & a189 FiIeR B4 appoint
81 TIY, T8 WY SU H o[l € 81 3T Y31 Ug YBH1 © fob T MY HeY Yol TIHE, dRE
e e, f[IBR TTavHe nfe & OHIF & IR § 919 & 82 RIT J |l-9dT G Yhs SHIA
3MYeh! < Febdl &7 I T8, 1 A GfafieTst fath HrTst ok €1 78 S|

AR, BRI U 3iR 984 e8] YAl 8 - TR fag JFaradt, e aeial 31 ders
H 9gd 3189 R el &l R TSR $9 g 8l & 6 O ad 4 <2 4 el giem
JFAREET & 3R $HF Giel S, I TWd A 9RY fowg, JAarae & s 9 o @
R # Wer @) BRI FRA? SR 3FIR 3Mueh Hwd Sieel &, S oree 7e 38 8 - Y&
I IDIA 2, T FIT I AT IG BT ATIDHT Pblg SIIGT 57
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AR, IR a1 § I8 el Arsd g b areiivre g gHafget o aR-arR 57 garl
3FeINTG G JITafiet & ST a1s¥ diIeR appoint 8T &, H ST 19 &1 o<1 d18dl, Hifd J
379 3ATY DI defend T8I HR Aebdl, A1 AT FE & b o Ryard ST &b A1 79+ A1 ST &
PIs A die] 78] Al |

FelNTE, S BAR JUT # &, T8l B 919 95, IR 2= 81, 981 W 9 379 students I
communicate B3 B 1ZITQ"ﬁ, Ig 919 W) 99 § 81 ImAY 3R 39 B Vice-Chancellor &1
appoint PR %, SIRERIRICEL ﬂII%Q ICASRED background T Bl WTel I8 <@ b ﬁs‘
HIfdel JMMGHT § and that educated man cannot communicate with his own students, how can it
be possible? H ¥E 91 ST HEYH B b 3reiliTe IfTafiet #, ST v WY J1eH &,
agitation <l &1 AT J3I Tscd H el BT Hidl e aifd 9 A T 377g| H I qHS-
A ST 3 R Ugel feevar &1 frafidt Gorit & o1 oma ar v f2a & forg - wifes
3T 31T agitation P I JHATT AT BT, MR fH &1 e BT, AIDBT semester TH B
SITQ, exams H TYHT BIs AT e (e, SAFY d8d% I8 & & v fedited &I @d gy
AT o9 YA Wier § Aes BRYI ABIGY, TSHI B Uh [$ATS 1 Aetie R Jaraet
3R 31 S BART ARSI € - ol gAR A AR SeaR 787 S 5 P81, I9Rd
gt &, garedre IFEfE § - 1 a9 A § qiferamie & vae & o Y b1
HAM BT, T BT g1 Yae & 3fex 3] 8l 3R g Yae & 3iex 3l & Al fpit
IFARTET BT Vice-Chancellor I TaC Pl Iecitd 3 B Gl 87 H ATID M I8 a1
R ATE § 1% 31eiive g giafiet & weeed iR gl Yafds & weed, s
&t yrferamic & vae ﬁqﬁ'&’f T+ gl € - H9 subordinate legislation H Jg 919 <@, STdh
Hed HIHR Ug - 1 AellTe FfTafiel & aiax iR gadl JHafgeisT & siax i & seiaer
F1 T8 B ? 981 TS DI participate B BT AldT Tal el &4 fB Todl &1 q1d el B
T2 T 89 UHSIER dsd! ol At o a1d o 72 T D! U TS-ARER Bl STvd e B,
T G &) SRR el B 978 SR WIRA B Sl IR 7, T RIS IRERT & S9R 310
=i $ A1 FGER BT MY I8 AR 8T Bl T YR URART 8, I§ 981 IR aF] i T8
BIR1? ST & S, 391 & Vice-Chancellor Tdh ge-ARCR 3R JfdHT &1 a8 310
HETIRT BT SKIHTE B & H 3 3R ATYDT €T fAMT1 ATl 36 31T 37D HUR SR TR

HRY g=Iarg|

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay. Thank you, Madam Najmaji. Now,
Mr. Rahul Bajaj.

SHRI RAHUL BAJAJ (Maharashtra): Thank you, Mr. Vice-Chairman.

At the outset, may | declare my interest? | do not know whether it is relevant. But | happen
to be President of an organisation in Wardha, near Nagpur, called (Shiksha Mandalll which was
started over 90 years ago by my grandfather at the request of the Father of the Nation, Mahatma
Gandhi.

| have two points to make through you, Mr. Vice-Chairman, to the hon. Minister of HRD.
One is, | heard a couple of speakers, but | was not clear what Najmaji meant. | realise that you
don’t have to have a Central University in every State. We have 30 States, and very few
Universities; that is understandable. Sir, in Maharashtra, we have excellent Universities, in
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Mumbai, Pune and other places, but we do not have a Central University except something
called “Valmiki”, in Nagpur, but nobody has ever heard of it, and | do not see what it has done.
But | would like to convey through you, Mr. Vice-Chairman, to the Minister that there is a Hindli
University in my hometown, Wardha, but it is never functioning to the best of my knowledge.
Again the question of land, premises, funds arises. If | remember correctly, the first Vice-
Chancellor did not want to be in Wardha. He wanted to operate from Allahabad, and there was
some proposal, Mr. Vice-Chairman, to shift it to Allahabad. At that time, | wrote a letter to
Madam, | think, Prabha Rao—she wused to represent, in the Lok Sabha,
Wardha—saying that it should not be shifted. She replied back that it would not be shifted,
etcetera, etcetera. But it is, to the best of my knowledge, not really functioning. If you have a

Hindi University, you don’t want it to be closed down; otherwise, ...... (Interruptions)...

DR. (SHRIMATI) NAJMA A. HEPTULLA: | did not mention about Urdu University.

...(Interruptions)... | said, the Vice-Chancellor does not know the language.

SHRI RAHUL BAJAJ: That is fine; | have no comment. | am talking about a Central
University, Najmaiji, that in Maharashtra, though | myself say, you don’t have to have a Central

University in every State.....

...there is one Central University. | believe it is in Wardha. It is a Hindi University, not a
Hindu University. But de facto for the last few years nothing is happening. Now, there is another
Vice-Chancellor. But | don’t know what his limitations of funding, land, etc., are. That is one

point.

My second and main point is this. | would like, if | am permitted, Mr. Vice-Chairman, Sir, to
give the example of my own institution without being personal. It is a public charitable trust and
is under the Societies Act. So, there is no question of capitation fee; there is no question of
making money or anything of that sort. But | can’t charge the fees | want. | can’t pay the salaries
I want. Two major constituents in our educational institutions which we have all mentioned in this
House from time to time are the students and the faculty. | was the Chairman of the Indian
Institute of Technology in Mumbai which has, at least, full academic freedom. But then fees and
salaries, because the Government strongly financially supports the IIT, Mumbai and it used to be
Rs.100 crores or so, are obviously controlled. | don’t have time to go into the details. But if we
want to give good education and especially when it is charitable trust organisation — again |
know that every charitable trust is not functioning honestly and with integrity; that is the duty of
the Government and Ministry — and we have over 90 years’ track record, we should be allowed.
We don’t have the freedom to charge the fees we want. If | charge too high a fee — this is in
Wardha, not in Mumbai — nobody will come there to study. So, | have to charge reasonably and
| to get good teachers | have to pay. In that connection, for example, Mr. Vice-Chairman, | want

to start an engineering college. | don’t want to go into the details. But because of the regulations
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because | have to take permission from the All India Council for Technical Education, there are
technical hitches. With my own money, with our money, the private sector, a charitable
organisation wants to start an engineering college, | should be able to get the permission just by
writing a letter. | am not a foreigner. We need hundreds of such quality educational institutions.
So, | would like to say that you allow affiliation of colleges to Central Universities. There is no
provision for that. You allow only very good colleges. | am told the affiliation part is going to
disappear. No problem. Then you give me autonomy. | am not talking about the deemed
university status. | know that the Minister does not like that concept. Fair enough. Why can’t we
be allowed to function where there is a track record; where there is a public charitable trust,
where there has never been capitation fee, where there is no complaint? We don’t give salaries
to teachers and take back ten per cent and all that. Today, the situation is ethical educational
institutions are finding it difficult to make both ends meet and those who take black money and
capitation fee are all right. They don’t mind the control by anybody because they don’t follow the
rules. So, hon. Minister, the right thing to do, and | would like to request him, through you, Mr.
Vice-Chairman, is to enable the educational institutions, in this case colleges. We should have
freedom of action. We should be able to start new engineering colleges with our own money. We
don’t want the Government money. Still we have difficulties in being able to provide good quality

education to the students of India. Thank you.

Y eI we (UER) @ R, § 39 faa & 9w9elH # el g1 H A=ig #41 Sft &l g=gare
<1 9TEdT § o svel &1 Yarad] 5w Us R A @iell 8, f1 a8l & |l &1 91 98] &
ferenfrai Y TRt &1 FHTE B <ifdh 1, AR, # Uab e I8 S g o fegeas
SAB| PO AYTST BT ARV 3R H A1 a8 § o T JFrafeet @iell oy, Tt R gfarad
Gretl Sy, T wfe Riegel S aaid 3R g I911ol &1 aRE SUSE! & @l g8t UaT 8l
Ffte R BIs Arelt T8l €, 3! at vogee fifer a1 faam W, 89r we R 4
ST 9 §1 Y 984 g [ARE< €, 980 IS USdIdhe &, Udl 781 U2 3§ hd gl 31|

He is a wonderful advocate; | have heard him in the hon. High Court of Patna. Sir, | am
sorry to say. | wonder why this thing has happened... (Interruptions ) X, ﬁwmwaﬁw
%g\"l | 'am not getting into any controversy. | am just expressing my feelings. ¥, ft STreaR fArst S
¥ 9gd 9fean a1 FEl fh T H R @l e 7, Rad @ sioxd 2 &R W et &
SRR & Sl Jafadl 3§ ue 3iiR 31151 Sl global atmosphere &, ST T$1-98! $S% 10 Gd V8! T,
Symbiosis H B TP BT Helar™ g1 Tafiet # € Red w3 a1el e Ua1 &, 3 O uers
PN R {6 ST a8 | FeleR - foram SIql U4 9+ 81T, <19 39 &is WY gFafaet
HTelll, A ST SHRTHFR dfedl IEH, ITH dIgd-IaideR diedn 4, S99 < afear
| A9 YT TE1 HEl W 189~ FRIeR A &1 3 FR AT d argq-aiaer a9, af
T el o6 31T WISy | argd- AR of SR BN frafadt # Ve € 21 ghR a8t ey &
SATEHT TAT AT, TG ARG & TN H q1 38 & ..(FI)..
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You kindly address the Chair.

S TS 1S : W), § I8 PE Y@ § [ Sl YAt BT argd-<iRieR 81, 98 argd-
TiRTeR d8! 81, RTI®! foh 981 & atmosphere ®T, S35 Geography &1 SIT9 8191 ATRY| THT &1
BT AR fob SR U1 § 3117 Bel Dl argd-TFoR of 1T, Id! fawe) et 781 &, g8 3iush
& ITATAT T ST Tl 2, TN B B A ... (FaIH). ..

DR. KARAN SINGH: | would like to intervene for a minute. The greatest Vice-Chancellor of
the Banaras Hindu University was Dr. Radhakrishnan, who was from the South.

2} ISR IRATE 2 AR, | 319 Dl g1 A8l § b ge irafge! # &1 aR 4 O argd-
IR MY, e fRwdl 921 et ©1 319 918U, $9 B T? G, SH] 3wl 9T et
AR, § AR FE e B_A1 Arga b g girafiet SR wled, u S -HeHR SRy
Fafadl ok weik girafiet @i <1 2, afed § @31 #eieg 9 e o= =g e
feg% 9 o7 R BIS 9gd QR IafEc! &, 1 98 el IHafid) 81 89N <27 $ T IIguf
Y Rl q1g B W G Jaradt &, Rt @ ge gfafad 81 uear gfafidt oig
AMelt frafeet 78t 7, afcw ag gHafed) IRTSRa gfafad 21 agi w SSifaRi s
8, g81 IR #f$DHel Bloisl 8, T8l IR ART ISl € SR g8i wR ANl & oy e+ o egavern 41 81 #
319 59 fdet &1 el el §U, U8 fda H=A1 g fh Patna University is one of the oldest
universities ever known in India... SI®HT 9T MY STHI H;;c'i {[ﬁﬂ%@ﬁm PN | T TAR
AR BT 10-15 AT I T §1 39 71T Bl I8 R Yl s IS 7 SO &, FfP IR YT bl
e &1, a8 &b 3feATuD] BT 9gd HedTul s8I $AleY § Y: 39 fdeT &1 fide &=d gU, I8
e =1 =g f 31T 59 IR H SR AR B g=are |

37 BT ATASHY (FERTY) : SUGHIEIE Helad, H #3A1 S & U1 UR $Hadl &l id a1
& foIq e gt g1 H91 Rl aTel-STard & A9 U qdTel Yo o7 fob 84 innovation H lack R
2, AT & P8 <R 7 TR AAEA] & MMYR TR ARFD! Bl 2, GFAT & $o <2 A I b
YR TR TGB! B 2, S AETSIAIG] Q21 7 BI 81 FV <2 1 adaptation & MR IR ARGDbT
Ea %, ST WRT T EIENI cakd ggd I 9T sustainable progress X Jhd %\;, N9 innovation
BIT 81 89RT <% innovation ¥ IS T &1 ﬁ’ﬁf ST € & universities ST& @ innovation T Ho
P T8I g, I Ib AR Sed R1er FRRI% 81 8301 I8 innovation Hd BIAT 87 TS 3R
sﬂ:ﬂ universities EF!TSﬁ, Al faculties Gl J ARM? MY fp<d Wt Ty | SITep PSR 5 o
éﬁﬂ?aﬂmﬂmﬁ,ﬁﬁéﬂﬂmmuwﬁml We do not have a system of
recognising and honouring scholars. @H scholars P TS WY TR ¢ B B ' R eiR
TSHRA Pl T B T8 TSI Yo DI & 3R & 3TD! qoTl Al Y7 I8 &1 $ATY 3T I8
A1 & o STa T 89 faculty TR B BT HRIHH (AR T8I B, Td T 89 A8 fbaril 41
universities U 3R U S8 A G STE, AT 3FE65-3726 e’ bl gl ofil, FHRT S fR1e
fRef® M # Al Tde ¥ dlegd T ¢ 3R Ud resT MRdd a1fey, df university 3
AT 40 BOR 2UT 8, <lifeh I8l W e WY Y3 4 dlegd @ aTel &, [l &l A o,
¢ ARG BV THEATE U FHR, Tk Bierol H 3T faculty &l T ITST AT S19 TF IR
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AT SITGT Tl §31, T4 T faculty Tal TG, J&T IRAfIdHdl 21 $HHT Aderd I8 © 1P faculties
B B 3R faculties & &, A1 F01 ¥ £7 SHP AIH-TR HRUT A FHS H 31T B TEAT BRI
e B 6 EHARI AT =T # e BT TR 81 81 89 T QORI A1 ©, Sifehe oot
WW@W%I So, there is no real honour for the scholars. There is no real system for the
scholars to innovate, to have \TY-- U TP @‘Rﬁ B T S B CISIE] %\’? It & fRafa &
EIeR] DI 39 TRE DI BIs Mol Tal 21 98 Regd ff T8l B Al 3R 98 Yg™ & 7Y TR Bl
TE YT ATl Bl AR T8 PIS 3BT MY BT B B, Al SABT BIs re3rg Hf T2 81 3t
BN T P 9T ARG cream of the cream I STH 3R fASe § STHR Ug & &, Al al-g18 VA
BT 7o ot 99 €, 9 gaferg agt o 78§ olfh Q1-918 e U 9 of <8 €, S gad
mﬂ'@ﬁ%,ﬁﬁcream ofthecream%Iéﬁm@%?amwﬁgiﬁﬁ%ﬁﬁﬂﬁ%,
T8l faculties &, TP &, SARRHC ¢ AR g8l R RAD &1 377 89X <0 Bl Rierw 7 I8
WRIM 2 f g9 RedR 8, UIe 7, offdhT 98 garaR=ic 781 8, 98 Rad 721 §, 98 3foid! 78}
%,a%innovation ﬁ%&ﬁ?ﬁsoholarsiﬂwﬁ%l%ﬁmﬁwmﬁmﬁ
AT T A faculty BT ST B BT YR AR B | 8F AN Bl A< F gl I8 &1 U=l
R TTsH fAf e Arge fager 7 70 91 3R S84 8T o 319 1T 919 379+ <97 H 37sVI J J&f
P I MY 3R R M ? TE Hadt U DI 91 781 2, I Tl 2 B, T S9! 31Tl 8 1R
R ITP] R B DI G e 8, I8 Y [a1e 1 5d TP 89 59 ol JaTel W S T8
PNII, TG TP R & IR H Heol 1 950 GRT SIREFAR (IR BN, b SHH 0T 79 T el
MY 519 TH &H TS faculties TIR T&T BT 39 foIg I TH-IR Sl STwsl 8, 3T IR A
freT AT T 9 IR W Y R G| 37 GER F IR H B 2 ©, 84 984 Ao 81 2| § I8
HIACT fc{ 5 59 I8 EXS é?T ¥ Sog e § BICIN GEl Eﬁ?ﬂ, We need a second educational
revolution that should evolve and revolve around research and freedom of expression, that

revolves around our entrepreneurship and development of science and real technologies. Unless
we achieve that, unless we are able to achieve all these things, we will not pass the test of real

progress.

Sl # AT § o Yoa1Td ST8i A B 8, 98 habec] A P18 IR 84 I8 1 & 99
tharec & foTY JITT a1 B3| AT 1 ATl &1 WY (T, 9gd-98d g=Id1a|

S1. IR g1 (BRATOM) : Iuguredel S, H a1 MUK § b 3a 931 99 fage wR i
PR BT AHY [T 81 STR-HHR B U sl ol feafdenery &1 Wi gs ol S9&1 S
&3 AT ST JAT HIHR AT| STRY BT 3T $a Y faRafdenerd 81, I8 qi wHifae ot iR
IR A 2t RPN ot fzafderey g ok fafi=1 g & o we gHafads €, s1
S ¥ HTHI 3R 81 o1 [qeafdenery o GR1 bs A1 e G2y faafdened, s
W%Wﬁéﬂ'{%\,WWW@%@WWDweIopmem Grant%
w%ﬁﬁsﬁ?ﬁéwﬁ forerar %I I Pad Development Grant ﬁl?l?ﬁ%l Wwﬁwﬁﬁ@ﬂ
g divey, faeel gafid, Starex ard 8w, gaiie! b1 Rl Grants frerdt off, a1
THH MG & favafdenei @t Development Grants TTg1 i, AT 3R I8 Hi7 &I 78 & o1 §
S AT AT BN H 59 $Alery WY =R 719 g S ol fqafaenery # gregmaei
&I {1 g BT 211G 65 A1 & AT FIT1 A7a FA1E AT I B, T Fcd H 60 AT &
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3R frd Goia 1 UTT: 4 39 IR 3 A AT 7 914 I8 S| e 2| Al 91d I8 2 b W,
AT aRRRIRTT 3R SRRl & JFAR Sl Innovative TTGRISHH I &1 A1 © T T &1
T7eh feTQ T 81, 519 U8 a1 Hel off R&1 & b 89 39 A8 & Courses TF B I ST &b Al
q ST 1A BT, H IED] WIS PRAT &, SAD] AT AT g1 . WU, PR 7 3! 39 91
DI TR BT, § 39 forg W TRHR BT TH BT I U a1 7431 Fr # T 31s o fopedy
Vice Chancellor 1 &< 99T WR&R o, a1 P WRBR &, DI Al YaFl Bl efibe g,
3R B TR H B PIAT Y PR [T, T4 I8 U THR T &, Fiifd AR SF & § S
YT BT @Wie & oy 5178 7 fireft 81, I8 91 A 978 81 39fov 59 o1y ®Ig 9 daiy
fereafaenera i = & 1 Ta¥ ARPR & A1 I R, IHD! Sl location site B, T
T BR <f| ATYHT I A1 HIYONT R 913Y b I8 fAeafqenery bl Sie uR e fear
ST | ST 37Tel & faeafdener™ a1, § 9 O # I ST a1 {6 SRPR e db I8
frfeer @ ol fop Sy fawafaermera o1 wemos wai 811 ? § ST 2T fb 91 Jael IR o
9 B & oY Ui 1 gebs Y FRITETa = ofl 87 1 perufl ol = &1 bl & ? T 37Te] 9
H Y4 infrastructure 3R UTGRISHH T 81 SITYI? AT UIGHHA [ARafdened Wi T T A1 98
=9 vy 7 . 5.0, & | faar-fawet evm? sy gfafadt 4 oiF & B $R1 g g o
BT foaR 82 T8 B4 functional BT ST ? AT 3T session AT, ST BIEAD T TRY BT,
T9 I JIR B ST AT 81?2 3BT TRER 31Tl ATt fhdt fhRTT B building & 81T AT SReARA
S8 UR BT AT YR AR R 9 Y6 a1 e ? § g8 wwsra g & foeft ff gfrafaet o
g9 & oTY 987 A USel Vice Chancellor ®1 SRR & i a8 g8l fawm-faer < 8k o9 d
I BT Te| BIMTI, T b ATah| [GTdIeNery BT B1H el 81 UI|

A1 Bl 3MTP HIEH F AT WWPHR ¥ I8 e g 6 S ) feafdeey €, S9!
SIS T8I+ A1) U 7 81 fb A1 Ty St # <1 feafaermerd 81 sl iR va S grm
freafenerd & -- (W &t ' W, § v e Ul a1 FHIE PR N — ISP
Wﬁﬁmﬁﬁlﬁ?@ﬂﬁﬁﬁ@imemiv%ﬁﬂ:ﬁﬂﬂ%ﬁ,Waaﬁfﬂﬁﬁ"ﬁa;
Wﬂcompeteiﬂﬂ%ﬁl

3 AT B I 1 919 B Il Bl TS 8, WEATTDh] I 9l IR Fa SITGT &1 <=1
IRYI H 9T AT il b A1 HeHd gl Dl [ARAfIETed $¢ R URR I T8I Fa,
JTETIHT ¥ G111 2, SATY Common Entrance Test A1 HWad: EART SRexd Pl YRT Y 1Y AT
PR GTU, Afh 3R BH 31! FaTferc! & Srad Wdl By, AP (oI Bl Gifer] ad &N, a9 fheft
ARGt BT Wl BT BRIGT B, 39T I8 RS Rig 81 ST 521 2real b A1 317aept
SATHIETRIT TR LT3 Bl YRT HAM | T=dTa |

SHRIMATI VASANTHI STANLEY (Tamil Nadu): Mr. Vice-Chairman, Sir, | rise to welcome
this Bill.

At the outset, | would like to thank the hon. Minister not only for establishing the first Central

University in Tamil Nadu at Tiruvarur but also for having come to Tamil Nadu for its inauguration.
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Here, | would like the hon. Minister to recollect the request made by our Chief Minister that 50
per cent reservation may be given to the local students wherever the Central Universities are
established.

[MR. DEPUTY CHAIRMAN in the Chair]

This will not only benefit the students of Tamil Nadu but, if implemented, also helpful to
students all over the country. | request the hon. Minister to consider the request of our Chief

Minister for 50 per cent reservation to local students in each Central University.

The next point is, the hon. Minister has announced another Central University at
Coimbatore and also a Central Classical University at Trichi. Like Nalanda, Tamil Nadu is also
well known for its seat of learning at Kancheepuram. Tamil Nadu will always welcome any
reforms in education and we adopt and implement them. So, | request that the hon. Minister
should immediately extend help to Central Universities. He has come out with a lot of vision in
education. And, he should also provide provisions without any delay. Under his leadership |
hope that India would retain its lost glory of yester years through universities like Nalanda and
Kancheepuram. | also request the hon. Minister to provide the necessary funds to already

announced universities. Thank you.

DR. N. JANARDHANA REDDY (Andhra Pradesh): Mr. Deputy Chairman, Sir, | was
listening to the speeches made here. Mr. Bajaj has particularly spoken about his own institutions
and his institutions not being permitted to start engineering colleges. Then, | thought of speaking
on this with your kind permission. Mr. Bajaj has mentioned a very important point. The Central
Universities Bill may help to remove and eradicate barriers. In the year 1978 | was a Member of

this House.

My Party had asked me to go to Andhra Pradesh, as a Minister. | went there. At that time,
there was this craze for joining Engineering colleges among the students, in other States, but not
in Andhra Pradesh. There were no private Engineering colleges in Andhra Pradesh. They were
there in Tamil Nadu and Karnataka and there was this craze. Students paid huge capitation fee.
Separately, they used to pay huge amounts towards tuition fee too. This was the situation. Dr.
Chenna Reddy was the Chief Minister then. As a Minister, | suggested that some Engineering
colleges or Medical colleges could be started, whether private or Government-sponsored. He
asked me to study the matter and come back to the Cabinet with a report. We carried out a
study and started the first three Engineering colleges, one each at Vijayawada, at Tirupathi and
at Hyderabad. At that time many people criticized it, but it was an excellent programme. The
students of Andhra Pradesh were able to study in Andhra Pradesh itself, with their money. They
got the benefits. Later, when N.T. Rama Rao became the Chief Minister, he said — | do not like
these people’s thinking. “Vidyanu ammukonnunnaru”, he said in Telugu, meaning, education is
being sold by the Government. The next year, Chandrabanu Naidu became the Chief Minister

and he started 120 Engineering colleges. Nowhere in the world is a State Government running so
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many colleges. Shrimati Purandeswari, the Education Minister, knows pretty well about it. But
nobody criticized it because students were getting seats. The only thing was that they used to
seek permission from the CAT. There has been some dissatisfaction in Andhra Pradesh as the
Central Government have not carried out a proper study there. The present Ministry, particularly,
Shri Kapil Sibal and Shrimati Purandeswari, are trying to do something about it. They could
regularise these colleges and a new system could be introduced so that philanthropic people
could come forward and start private colleges. | do not wish to dwell further in the matter. We
shall watch out for what the Government is doing, what the State Governments are doing, the

outcome of it and then go back to our Government. Thank you.

SHRI BHARATKUMAR RAUT (Maharashtra): Sir, given a choice, | would have opposed the
Bill, but | would not do that because | don’t want to deprive the resident people of Jammu of a
great Central University. But let me submit at this stage that this Bill and the Ordinance
which was promulgated before this seem to be a political compromise, a political adjustment.
The Statement of Objects and Reasons in the Bill says that when it was decided to have the
Jammu and Kashmir Central University, the Government was asked to finalise the location in

Jammu.

But the location was not found. Therefore, the University was established in Srinagar. Now,
what is the point in having two Universities in the same State? The Statement of Objects and
Reasons says that the purpose of the University is teaching and research in the various States. |
would request the hon. Minister in his reply to mention what type of research they are going to
handle in the Central University of Jammu which will be different from the Central University of
Kashmir. Let us not play with the fate of students. It is for the political compromise that we are
doing this. | think we must have a second look at this attitude. Each State has one Central
University. Here, as an exception, you are giving two Universities. | checked with the HRD
Ministry: Can there be a Central University in Maharashtra? Why is there no Central University in
Maharashtra? | was told that since there is a Hindi University in Maharashtra, about which Mr.
Rahul Bajaj has already mentioned, therefore, they could not give Maharashtra another Central
University. In this case, Central University is for one purpose and University for Hindi is for
another purpose. If a separate yardstick is used for Jammu and Kashmir for whatever political
reason, why can’t a similar yardstick be used for other States like Maharashtra? If there is a
Hindi University, why can’t there be a general Central University in Maharashtra? | would like the
Minister to answer this. Here we are opening the Pandora’s box. If we allow two separate
Universities, one for Jammu and one for Kashmir, tomorrow various regions in the country will
come out with the same demand. For example, in Maharasthra Vidarbha will come out with the

demand for a separate University for Vidarbha, Marathwada will come out with the demand for a
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separate Central University for Marathwada, then in Gujarat Saurashtra will come out with the
demand for a separate University for Saurashtra and Telangana will ask for a separate University.
Where do you stop this? Therefore, Sir, my request to you is: Why don’t you shift the venue of
the Central University of Jammu and Kashmir to Jammu'? In Srinagar, there is another University.
So, why don’t you shift ? Take the bold step and shift the University to Jammu if you have got the

location and start the University there. Don’t separate the universities.

Sir, this issue was also raised by some other hon. Members. When are you actually starting
the academics of the University? If you are saying that you are going to start this from the next
academic year, that is not correct. Now, we are in December and the University Bill is still
pending. After passing the Bill, the University will be established. If, within five months, you are
starting the academics, it means that it will be a hotch-potch thing and it will be a half-baked
cake. Neither the students, nor the teachers, nor the State will be benefited by this. So, wait for
a year, have good academics, as Shri Prakash Javadekar said, get good faculty in order and
get a good syllabus. If you really mean research, think about the type of research which is useful
for Jammu region, and then starts the academics. If it is delayed by a year, | don’t think the
heaven will fall. Therefore, my request to you is that let us sit back, think about it and let us
see that India is not divided further. Jammu and Kashmir should remain one State, and if you
want it to be one State, then there should be one Central University. If this goes on

..(Interruptions)..
DR. KARAN SINGH: There are already seven universities. ... (Interruptions)...

SHRI BHARATKUMAR RAUT: | am talking about the Central University. In Maharashtra, if
you ask for more Central Universities there will be five Central Universities and | am sure in many
States there will be more Universities. In this case, the country will be further divided emotionally

and that is my fear. Thank you.

SHRI KISHORE KUMAR MOHANTY (Orissa): Sir, | do support the Central Universities
(Amendment) Bill, 2009, and | want to say something on the Bill. | do hope that by bifurcating
the University in Jammu and Kashmir into two universities through this Bill, you are not starting a
process of division of the people of Jammu and Kashmir. | hope that this is not a step to satisfy
the aspirations of the separatists. Sir, if you are taking this decision to extend the higher
education in the country and in the Jammu and Kashmir State, | welcome it. At the same time, |
request the Government to see that there are similar places and regions in our country like

Vidarbha, Western Orissa, Telangana, etc. Will they get Central Universities over and above
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allotted to the respective States? In case of Orissa, you have opened a new Central University in
Koraput District, that is, in KBK area. But, Western Orissa, which has a distinct culture and
identity, has been left out from this benefit. | would strongly argue that a new Central University
be started in Sambhalpur and Sundargarh region of the Western Orissa. A proposal, in this
regard, was almost finalised by the HRD Ministry in the NDA Government to convert the existing
Sambhalpur University into a Central University. That may be considered favourably. Sir, with

this submission, | welcome and support the Bill.

MR. DEPUTY CHAIRMAN: Now, Shri Mohammad Shafi. You have three

minutes.

Y Mg THl (S 3R HeR) : gfrar, Rt Tords |vi <fiF e o st =78 &,
GRIE

it ST|UTUF : TEI-TEL, T BIHI BT S, 3R 37T $HH] WRITH TR confine Y, Rifdh
3ITUT Ug el 37T 119 el faaT o)

Y AEwIg AW : FIH Ug A1 § S IOR-Y-ATeAH BT YhAT M&T B § fF o9
R S+ - PR B §HAd 7 37 &l Ag el JTANICIST BT ATHAT ARSI gHAT b A ATl
Al $8 I I I dIaT X 6 g e €1 59 A9l ®I &l dTeiil| S8l de 3R Sl
ATGETI P Aodd 8, Filfd H TSR I-AH T8Il A ARDS 3R NI & AHA Bl
@A YET| Ul IR Q4T g3l fob fohedl HaTerd uR gl STeal 3 el gaiTl $9 (ol ARl o
IRBATE & RI(ed § T8l W P HFRM 1 Uh-al ari Soril| bl 7 o7 7 gfafadt &
HIM DI o DI AHUH P AT SIS Bl a1d DI ...

SNt SUFUTUF : Y S 987 | 9 S8V ...(FTLH)...

Y ARG WY : .3R B TR 7 3H0D] Rt SR BT A HIR <l Y A1 DI H ST
qIdl &b TS UP-Q1 a1 JSIRE BT AN §H Jodb D da(pec! 81 FARNY b g 0 Big
ST AT U=T 3 ARBST b ATHT, IR T8 dTal-Y-HIHR & ATa = U {6 41 a8 $o
S A, B AN < SHT STA1d &1 &b foTT AT IAD! V€ B P fofg SR & gaTel faQ iR 54
HEI STHY BT bl AT U3 31T R B! HIR TE| b1 ST T, Tl HIHIR & galel | IHH! 1
A B 1 §51 39 ASE T DI g B OTxd ©, 59 A4 DI daa B oxd &l 99 IP
3T TR, B, TG DI G RAA &l AN, $HB TSN, Sibral, el AT bl
39 TSOIRE 78] HA1, UIeRTSOIe il 3R bR 39 Ve # 986 7 Bl Bl TP TR B
geography &1 AT &, 7 G981 B desiid AR TRIG BT [T PI U 8 3R I8 el S 2 © (&
3R g8f YFafGet g3 a1 s Al Sl Jrcigauwg &, Id! felga Iudial &I garal e a8
PIfdel AHAN G 81 5T FHT H 90 Y A Bl A0 Hob Bl b RAAT &l IR 3fR
geography & IR H W} 3fcHad 1 81 3R 9 S9 IRE P issues T&T SUR B IR B, I
PIfdel IHA 914 &1 TH &1 91 1R I&T dal Tl
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R, AERGES a1 oM &9 %§ ©§, AT BN, i SREARM H W I a1 AT
& 6 a8l w® a IFEads & fau SHF B s1a XA A1 IS dd 9l T8
ST BTRT D11 H TSR BT AT8d g 1 Sfd dgel Jaiie! gl € A1 I8 a1 fva fordt
g fo AR S gep &1 5718 W BT Anfeu? ofR o fedioT & fog gfafeet a9 & g A
S &I & Ps g1 ©, IRHTRT SATd ©, g8i UR HI I9P campus TATY T Fahd & HIHR
# 3R YAl 9 & ® A heHIR H Al B UN gl &, B U TRATST €, STeil o feraféict
g9 Fehell 81 39 Al & Ael DI daTerd o & (Y I8 A STHI & ggol b ATl b
I el gl ST =18y, Teb a1 a1 § I8 [STRY BRA1 =MET g1 g%l &1 faculty Bl 8l
gfraf&ct Rt 99 & A1 91S oW ¥ 81 781 99 epall 81 ART 4l dleie Y8l & Rarad
AT, ST &t Jed<t & gaTel A 8 &1 fha 2, 19T fvar R $8 &) I o 1aT
fRaT g, 70 A1 8T § WY, 80 B BTS H W, TR ISR -T-dTelH | ST ST TdTeTHId &, faculty BT
ST B &b TATA 1, laboratories PI ST B & Balel H, 3T SIS BT I P garel A

MR. DEPUTY CHAIRMAN': Please conclude.

it AEHE ABT : IFH oIy #- I8 YSNReT BN AIgadRH auiR-Y-areid 9 fob g7 a1l &1
TWH W @R qouil &1 SMYI ST 1 HE] A S 21 T8 HeT {6 3717 wigde G a1 Yo
B T < S8 A Yo B, el | YRIAT Al 8111 ifh 89 I dJade] Y& & AR RITA
SH-HR 39 IR ¥ fdegdl aIeTET & {6 9% fofg Sieg § STeg $Ug-U4 w1ed fHy S,
SHE & B B I 81 Fhall § 3R R I8 571 M © [$ d Seal A Seal 30D oy
SIS FIR TG 3R 37T B |
e STST o) 9189 =RIeR 7 Yg I8 14 IoTs 3R I8 el B fordT b 3179 59 SR H 7
IRaul g ot e 1 181 gan 6 591 IFafact o1 waf 3o fan smgl 59 & g% foan Sy
T HR A Y (HAT ST, IHY U8l 81 G b JTerdT =T G3AT, SR 41 M g3 MR SHDT
Bl FApTell TIT 3R &l MebTer @l Aderd I8 sAIeT 81 8 fob fopedl e & Rarad &l gpo
O Golead ol b I TR BT 51 A IBTHR HIHR o Y 3R I At & il argd-dider
o, I8 U fma, U exATst T2 81 3R SifRad gohe fAifees 377 9 91l 9 TR 8,
Rifeh Y FATAT YT IR TSTY Y 8 MR g9 b <X b WG, b X8 b Qe oAl b H 4
18U Bl

S} STAHTIRT : I8 A TS G- IR QU &

Y AIEwIE WL : G IS ¢ b Tgrer fifiRex |1ed g a1di 31 avted s fifrex

ATeq I8 Sl 91 A1Q 8, H 39 f9a &1 fZ9raa 5 e g7 g 3R § fhR Ush IR I 59 $Hed

DI, S b JTeldl AT 5H 7 Hgel HAafie! a9 &1 iR BeiR 4 oot JHafie! a9 &1,
fife |TEd 7 Siea! | 39 IR 31 6T &, 39 oy &9 i &) Tevigdl 9 S qaR&41s
ESHRREIC]
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= eala jiuie 8 i g J e e jae8S 50l 1S 3l Ju )i
S e Gl e il 8 (S v 2 S o WS dee ) sl

Sl gran L n l:'igj
SHRI P. RAJEEVE: Sir, | want to say.. (Interruptions)..

MR. DEPUTY CHAIRMAN: No, no. You see, there are several requests. | cannot allow only
you and leave them. .. (Interruptions)..

SHRI P. RAJEEVE: Sir, My name is there.

MR. DEPUTY CHAIRMAN: No your name is not there. ..(/nterfupz‘/'ons).. No, no, it is not
that just a Party gives the name. It is not that if a Party has four minutes and it gives three
names. We cannot take it.

SHRI P. RAJEEVE: Sir, | just want to .. (Interruptions )..

MR. DEPUTY CHAIRMAN: No. ..(Interruptions).. Please try to understand. | have seven
requests. What can | do? .. (Interruptions)..

SHRI P. RAJEEVE: | expect the Chalir to give some time. .. (Interruptions)..

MR. DEPUTY CHAIRMAN: No, no. Please ..(Interruptions).. You take some other
opportunity. It is not that you could speak only here.

SHRI P. RAJEEVE: Sir, my point relates to this issue. ..(/nz‘errupt/ons).. | have to raise two
more important points. | have ..(/nz‘errupz‘/ons)..

MR. DEPUTY CHAIRMAN: | have called the Minister, Mr. Rajeev.

SHRI P. RAJEEVE: The Chair has already given four or five minutes to the earlier speaker.
..(Interruptions)..

MR. DEPUTY CHAIRMAN: | told you, he is from Jammu and Kashmir. It was my moral
responsibility when he says that ..(/nterrupz‘/ons).. Please don’t say that somebody has been
given time and you have not been given.

SHRI P. RAJEEVE: To participate in a legislative process, | have requested for only two
minutes. .. (Interruptions)..

MR. DEPUTY CHAIRMAN: You see, then why are the timings given?

SHRI KAPIL SIBAL: Mr. Deputy Chairman, | thank all the hon. Members of this House who
have participated in this debate to have, in a sense, displayed unanimity in supporting the
Central Universities (Amendment) Bill, 2009. Before | seek to respond to some of the questions
that have been posed, | just want to put in perspective, the challenges that confront India, and
how important it is for us to develop an eco system of education that caters to quality and
excellence and, at the same time, allows the expansion of the education sector at a pace which
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is fast enough to meet the emerging demands of perhaps the youngest nation of the

world.

Mr. Deputy Chairman, as | stand, there are about 220 million children who go to school,
and millions actually do not go to school as well. But of the 220 million children who go to
school, about 12.4 per cent reach college. If you calculate in terms of numbers, that is about 26
million out of 220 million. In other words, 194 million do not reach college. So, our GER is 12.4
per cent. If we compare ourselves to the developed world, in the United Kingdom, it is 43 per
cent, the GER, that is, out of 100 children who reach class XIl, 43 per cent move to higher
education. The GER in a country like the United States is over 60 percent. So, you realise the
connection between development, progress and education, the connection between economic

growth and education.

The more our young children move into higher education, the greater the access they have
to education, to institutions of excellence in higher education, the faster will be the economic
growth of this country, because in the University wealth is created. You take any developed
economy anywhere in the world, real wealth is created in the University system. So, as we move
forward, implement the Right to Education Act, ensure that every child goes to school, this
provides for elementary education, and as we move into secondary education and ensure that
every child goes to school and passes class Xll, we will have much greater demand for
institutions of higher education. If we want to increase the gross enrolment ratio from 12.4 per
cent to 30 per cent, which we hope to do by 2020, then the extra children that we have to cater
to in terms of higher education will be over 40 million as opposed to the present 26 million
because the total number will be over 66 million. That is only for institutions of higher education.
There will still be 140 million children who will still not go to college. We have also to cater to their
needs. Therefore, for the last six months, | have been publicly stating that perhaps the most
important agenda before our country is rapid expansion of the education sector, radical reforms

of the education sector, embracing excellence and quality and ensuring inclusion.

Now, in this context, the question to be asked is: Can the Central Government alone serve
the needs of an expanding education sector? And we have to answer that question whether we
like it or not. Will 12 or 15 new universities — 12 or 13 new and three State Universities which
have been made into Central Universities — be enough to meet the demands of the education
sector, as | have placed it before you? The answer is ‘No’. There is no way in the world that any
Government will be able to meet the growing demands in the education sector. That is point
No.1. So, we will have to think of how to meet that demand. What kind of collaborations and
cooperative efforts are required for the purposes of meeting that demand? Do we require the

private sector to come in? Do we require public-private partnership? Do the State Governments
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need to do more by investing in education? There are three kinds of universities in India. One is
the Central University, which is constituted through an Act of Parliament. The larger number of
universities are State Universities. That is the second category, which are also constituted but
through the Acts of State Legislatures. And the third kind of university is the deemed-to-be
university under the UGC Act. A private sector educational institution, which cannot be called a
university, because it is not constituted by the State or the Central Government but which will get
a deemed-to-be university status depending on the quality of the institution. We have over the
years been seeing a mushrooming of deemed-to-be universities, and we have not really
focussed on the quality of these institutions. Therefore, much of what is being said in criticism of
higher education has been the result of our lack of vigil in ensuring that the institutions that come
up in this country for higher education are quality institutions which cater to excellence. The
issue is not whether | gave one extra university to Jammu and Kashmir. That is something, as |
have already explained in my opening statement, that we had to do because of the peculiar
circumstances that we were facing in Jammu and Kashmir and | want to say this categorically on
the floor of the House that we do not intend to do that in any other State. So, for all those who
are saying that giveme a university in Vidarbha or in Western Orissa, it should be clear that this is
a policy position that we have taken only in the context of Jammu and Kashmir and because of

the peculiar situation that arose there.

That is point number one. Secondly, the universities are not built in a day just as relations
are not built in a day. Even for a child, when he is born, you have to wait for twenty years for him
to be an adult. But, you want the Government to say when will the university start, when will you
have a quality institution, when will money be spent, when will all this happen, please give a time
frame, etc. The University at Harvard was set up in 1636. It took 400 years for the University of
Harvard to get the reputation that it has today, which it deserves. Now, we are going to build
these universities and these will be centres of excellence. These will be benchmarks of
excellence that other institutions, whether State institutions or private institutions, should follow.
These will be centres of research. These will be centres of wealth creation. When | say centres of
wealth creation, | mean, centres where through ideas wealth is created. That’s why, if you look
at the statute and if you look at the Central Universities Bill 2009, you will find that we have given
complete freedom to the Academic Council to ensure that they are free to choose the subject
they want to teach and they are free to choose the manner in which they want to teach those
subjects. Essentially, these universities are going to be research universities. They are going to
have a semester system and we are catering to an all-India competition through an examination
for all the Central Universities, the idea being that the best should be recruited. So, any demand
— and this is something that | responded even when | was in Tamil Nadu — vyou

start reservation based on the location of the university, will be diluting the very concept through
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which we have set up the university. So, please allow these institutions to be set up as

benchmarks for the nation so that as we move along, others will follow suit.

Having said that, people raised the issue that we have not done any homework, what is our
plan for the future, etc. Quite frankly, the markets will determine that plan. | mean India is not a
14-trillion dollar economy. The US has 280 million people and is 14-trillion dollar economy. We
have a billion people with one-trillion dollar economy. We don’t have the kind of surpluses that
are available with other economies to invest in the educational sector to the extent that we wish
to. | wish we had. But, those are the constraints of finance. Therefore, we have to move very
meticulously and carefully to ensure that whatever we set up is a centre of excellence, is world-
class and is a benchmark for the future. Someone raised the question of the 14 innovation
universities that we are talking about. Yes, these innovation universities should be built through a
cooperative and collaborative effort. | am just giving you an idea of what we think innovation
university should be in the context of global warming, the kind of migration that is taking place in
cities, the kind of energy saving that is required. We need a new kind of innovation in building our
cities. Why can’t you have a university which will actually look at the new modern urban city of
the 21st century? What it should be like? This is something that the West has not done
because their cities are built. It is something that the West will not do because they are not
interested. But, we need for tomorrow a new kind of city which saves energy, where there are
different kinds of transportation systems, which are sustainable cities, where water is
conserved, where the migrants are taken care of, what should that architecture be, etc. This is
the kind of innovation that we are looking at. And we were to tie up with an institution like
Harvard or Cambridge or Yale or some institution like that and through, an international
collaboration, look at what a new city should be. And, | think, we would have been successful in
our to attempt to start the process of the kind of innovations that we need to meet the

challenges of tomorrow.

| gave you just this example only to show what is our mind, what is the thinking process in
our mind because Apteji said, “Look, you have no plans, you have no thoughts, you have not
done any home work.” We have done a lot of home work. This is not something that we are
doing without any thought process in place. Even for the Central Universities that we are talking
about, and one of the issues that has been raised by Shri Prakash Javadekariji is very relevant,
and he mentioned that he was to go out, he could not be here. He has raised a very relevant
issue as to how you are going to get the faculty. Now, | think, it is a very, very serious issue. The
other day, in this House, a question was asked as to how you are going to get the faculty and
what are you doing about it? | mentioned that we had an M.M.Sharma Committee, a task force
that was set up. And we hope in the next five years to increase our doctorates from a meagre

5,000, 6,000 to about 30,000. We are investing hugely in post docs. and docs. by giving them
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incentives, and we have several schemes in place to ensure that this happens. The Ministry of
Science and Technology has several unique programmes in all to move forward to ensure that
we have a quality faculty. So, quality faculty is at the heart of building an institution of excellence,
and | don’t think that we should force our State Governments or force the Central Government to
hurry up doing this. | think, we must be very careful to choose the right place. What is the point
of choosing a marsy land 500 kms. away from the centre of any city and say, set up a university
here where no faculty will go? Ultimately, why will faculty come and teach? They want to make
sure that the infrastructure is strong, they want to make sure that when they go and teach, their
children have schools to work, they want to make sure that there are basic amenities available
there, the infrastructure is there. If you do not provide that environment, no faculty will go. So, in
choosing a site, even the State Governments have to be exceptionally careful. Now, what | find
is that the State Governments are looking inwards instead of looking at the challenges that we
have to face and providing us with alternatives which is what we need to choose an appropriate

site.

Then it was mentioned that look, we have no budgeting for this. There is no budgetary
support for this. But the fact of the matter is that in the Eleventh Plan we have set aside Rs.
3,000 crores for the Central Universities, and during the annual plan 2008-09, a total of Rs. 290
crores has been allocated, but unfortunately, only Rs. 132 has been released so far and spent
because the universities are not able to spend. What is the point of allocating budgets if you are

not able to spend ?

As far as the Central Government is concerned, we are clear in our objective that we intent
to provide the monies that are required to set up these outstanding universities. Then, Shri
Moinul Hassan mentioned that this 500 acres is too large. Well, you know again you have to
think 50 years ahead. As the nature of your education system changes, as the nature of
institution changes, you will need more platforms to work on. You will need to increase your
infrastructure. But if a State cannot provide 500 acres of land, we have not said no to that State.
It dlls not matter if it cannot provide. But we say it will be nice if you provide 500 acres of land.
So, | think that this would serve the purpose. Of course, this is not really within the ambit of the
Central Universities Amendment Bill, 2009. But several issues have been raised about the Aligarh
Muslim University and the Jamia Milia University, and | just want to mention one fact, and that is
that when | took over as Minister for Human Resource Development, what was the status of the
Jamia and what was the status of Aligarh Muslim University ? The statute did not regard Jamia as
a minority university. | have not changed anything. The fact of the matter is that the issue is

pending in the Supreme Court of India because the status of Aligarh Muslim University was
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challenged before the High Court and the High Court gave a judgment that by virtue of a
university incorporated by statute, it cannot through such incorporation, without anything more,
be a minority institution. The matter went to the Supreme Court and it is pending there. Whether,
through a statute, you can set up a minority institution or not, is a matter pending in Supreme
Court. |, as a Minister in the Central Government, cannot pass orders till such time as the
Supreme Court decides. | wish | could do, you know, what the community would like me to do.

...(Interruptions)...
SHRI SABIR ALI: We have asked for Jamia.

SHRI KAPIL SIBAL: | am talking about Jamia. Jamia was incorporated through a statute; |
am giving you the answer for Jamia, Sir. Jamia Millia Islamia was incorporated through a statute;
that is why the matter is pending in the Supreme Court. In UPA-I, the then HRD Minister filed an
affidavit before the Commission saying that this is not an institution belonging to the minority.
This is not a minority educational institution; this is the stand which | have inherited when |
became a Minister. So, please let us not bring politics into all this. ... (Interruptions)...

SHRI SABIR ALI: Sir, the answer is not correct. ...(Interruptions)... The matter is not
pending in the Supreme Court. ...(/nterrupt/ons)...

MR. DEPUTY CHAIRMAN: You see, Mr. Sabir Ali, it is not the Commission.
...(Interruptions)... It is not the Commission. ... (Interruptions)... It is not the Commission.

SHRI KAPIL SIBAL: Then, the hon. Member said, hon. Sabir Ali Saheb said, “The
Government went to the Commission”, which is factually incorrect. The Government never went
to the Commission. ... (Interruptions)... The case has been filed...... (Interruptions)...

SHRI SABIR ALI: This is the answer given by the Ministry. ...(Interruptions)... Sir, the
answer shows their decision... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You meet the Minister in his chamber.... (Interruptions)...
SHRI SABIR ALI: The answer was given by the Ministry. ... (Interruptions)...

SHRI KAPIL SIBAL: The case has been filed by a section... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Sabir Ali, please listen to him. ... (Interruptions)...
SHRI SABIR ALI: He should not quote wrongly, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Please listen to him. ...(/nz‘errupt/ons)... He is explaining it.
Please listen to him. ...(/nterrupt/ons)... He is explaining; please listen to him.

SHRI KAPIL SIBAL: A case has been filed by the Jamia students and teachers, the Central
Government, along with the University, Jamia Millia Islamia, are respondents. The case has not
been filed by the Government. We are respondents in the case, and the Commission has been
adjourning the matter from time to time. As for the question regarding establishing a Central
University in AMU, the case is pending before the Supreme Court where the Government has
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filed an SLP against the Allahabad High Court Judgment. Those are the facts. What can the

Government do? We will await the decision of the Supreme Court.

Then, the question arose about campuses, about the Aligarh University campuses. May |
also point out that that was not, again, a move of the Government? The decision to open five
campuses in AMU has been taken by the University Executive Council, not by the Government of
India; by the University Executive Council and the Court. The University Administration, in turn,
has taken up the matter with the concerned State Governments for allotment of land. The State
Governments of West Bengal, Kerala and Bihar have offered land at Murshidabad, Malappuram
and Katihar respectively, and the University is presently assessing the suitability thereof. The
Finance Minister, during his Budget speech, committed Rs.25 crores, each for West Bengal and
Kerala. And the land has been offered by the Government of Bihar only recently. These are the
facts about Aligarh Muslim University. So, | just wanted to place all these facts through you, Sir,

before the hon. Members of this House.

Now, the new Central Universities that are going to come up, | believe, — and | think, Dr.
Karan Singh, hon. Member, is absolutely right — should not be on the top of existing
Universities. In fact, these should be set up with courses of study, which are different, both
qualitatively and otherwise, and, then, are being taught in the existing State University of Jamia
and in the State University of Kashmir. And this is exactly what | have told the Vice-Chancellors
that what the new Universities that are being set up in Koraput as well as in Thiruvar, | think,
should do is, not only create these as ‘Research Centres’ but also look into the local area, the
local environment and see the problems of local environment. Then create an architecture of
education which deals with solving those problems of the local environment. Then each
university will have some special focus which will be related to the State in which it is really
located. It should be solution oriented. So, it will be different from other universities. So, all that

thinking process has gone into our concept of what a university should look like.

Someone has mentioned that you choose Vice-Chancellors and you choose any Vice-
Chancellor you want to choose. This is one of the things that | have been talking about that the
Government should remove itself from the appointment of Vice-Chancellors and as part of the
reform process what we want to do, and | hope it passes muster, is to set up a collegium of
people of excellence in the fields to which they belong. Let the collegium suggest a set of
names, three, four or five, for the Vice-Chancellor of any University, and in that collegium the
Government will not be a member. The Government will be entitled to choose only from the
names that are suggested by the collegium of experts. That is the maximum any Government
can do and we are willing to do that. We are willing to move along with that reform process. But

we want the support of this House. Education is not a sectarian issue. It is not at all a sectarian
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issue. Education is not a political issue. Education for our future generations is at the heart of the
progress of India and at the heart of what India will look like 20 or 25 or 30 years from now. We
have a national concern and we should have a national concern about it. Therefore, the House
should, in fact, stand united and together on any issue of education that comes for debate in this
House. But what | would like the Opposition to tell me is what their suggestions are so that | can
learn and absorb their suggestions to make the future better for our own children. That is the

way | look at it and that is the way | think that we should look at all these issues.

DR. (SHRIMATI) NAJMA A. HEPTULLA: | had raised the issue about the appointment of
Vice-Chancellors. | am happy that you have to come out with a suggestion. | have put this
question of appointment of Vice-Chancellors. It was not just anybody raised it. It is | who raised
it as Member of Parliament and | have experience in education. | have been a teacher all my
life.

SHRI KAPIL SIBAL: Others had raised it, not in the past. | have made this public statement,
not for the first time in this House. But | have been saying it for the last four months. Thank you
very much for actually bringing it to the notice of the hon. Members of this House. Now, the fact
of the matter is that 31 STIZaR Y81 ST 7 984 318! A BHR WM W[ <Ifh 84 g1 o A1
S BT BARNI SI1 ATeH BT SRIRT 8, 98 Yl geor+1 81| fhvy ave & 89 319+ 92l &l Ugd
2, g g 5t a1l S <1 8, 98 WY ggort 811, ifh What we need to do is to find out

the inherent intelligence of the child, not his ability to learn and regurgitate what he has learnt in

an examination. That does not test the inherent intelligence of the child. So, we need to change
the way in which we teach. We need to change the curriculum. This is a national issue. | would

like to have the support hon. Members of this House, as | move forward in this direction.

Others talked about democracy within the university system and the role of the union.
Again, the Government of India is not directly concerned with any of it. The Government of India
does not give a directive to any university. 39 ?{f%rq—*f B o= g1 AT 7 Fol ﬁ, SREZERESE!
BF S AT B 8, 399 IRBR B BIs SFAIGTSN Ta1 Bl 21 3t foreTg &3t 3t Rure
Mg ¥, SP AN ...(HGHM)..

A ForyEoT R (SR TS) : AR, IR I8l & SIISYIA H Ig Wido 8 b a8l W)
wST YT El | .. (aE)..

3t Hive Ryt : 51 ) 811 ...(xaum).. <Rau Jafael o1 w@raedr 51 3R W@l &
YR WR PO BT &, Al 98 JTae! Pl PRAT ALY ..(FGLH).. THH 89 Pls SRR
TE <97 ArEd € SR AT 'H 1 9E, Rifs g9 U R fare § 9 g ared €
..(TIT)...

S10 (STRTeH) TS QO 29g@AT : HA Sff, 3R UIfTARIE o statute & 3 bt gfrafet &1
TS Tl 2, 1 1 UTferamie &l RrieR) 781 2 % a8 39 IR dldl| .. (agm)..

N Tt Rt : 721, 721
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it gorvueT forardy : I8 fpaa! RERI § 2 .(F[gm)..

it Bt Rieget : IRIY, 519 T statute I SITCT 2, AN 98 TF Law BT 2 MR I Law BT
SR HRAT IS 21 3R I Law Bl HIg @1 T81 $R 81 8, Al 319 HIC H SgUI DS ¥ HieY
% a8 S9! AN IR ..(FFEH)..

ST10 ($TFRT) TST1 QO TG = R, U8 Teld A1 81 ().

ot B Risget : &9 S & 6 oot & a1 oo g F w1 T 2, oo & W
$cH 81 fp aRE ¥ vitiate BT ART RITSH politicise 81 I8T 8, SHDT &H 4l ATST-98d 34 ol
3fetivTe it girafict &1 Taliact fha Yqtae il off 3fiR 31TsT IHD! BTeid T 5, ISP
ATST-9g 5o &1 W1 81 91 €1 ET 8, 391 Hl & ATST-9gd S € 7 .(aeM)..

7t goryoT foar : IR SReeye= &1 21 .. (agm)..

2 Bt e : 89 =med € & srelire gRem giafic! St wR & ugd, o {6
IApT ed H 9 AT §H A8 © [P Sl 89 4GS 81 UG, §9 98 B $I dIR &1 B Arl o
F8T & {5 ge gfrafedt o Swga gfrafedt o wew < <R, 97 &M o1 89 81 3R 9o,
Fifeh &A1 FSTTd! Arge Tafict &1 weed <1 91, 9 < g o 84 I8 I e gMafgeis
DI ST 271 379 R Blg VAT AT BT, Tl AT el Ta-HE Hd SHb! 4T UTgaft | H STHT 37911
R BRI BRep FHT AT BT STaTg < [T §1 3R H+ [T & FaTet BT Sia19 8] fear &, al
# 9 foTg TR gl 1 thank you ... (Interruptions)

7 AR el : YA ST gATRR < (AT B AT U FAga H e I8 forar gan & iR
319 IS B2, AT H D! UgHR AT adll g NI ACIG B 914 DI bR el MY, H ST BT
a1 PR JET § 6 JATID! I1 A1 <l b 3BT SAHTG BT FIea U Bl 4 8, <feb H
W%ﬁﬁw?ﬂlmwwﬁWIWm%@ﬂ%% National Commission for
Minority Educational Institutions PY MY ﬁﬂ?f far %, AT SR ﬁﬂ—t{’ fopa %, SNED
FATREY # TET 7, 3177 IHD! Y& B TE & ..(ALH)..

Y STAHR : |IfAR 37l WIEd, 3TI ST STard qR) dvE § Tel g1 21 ..(FAL).. 39
JITgl 3T G & 8] I B ..(FALH). .37 A1 &1 e 918 & .(FaEH).. SRag, T8f 1R
JMYHT FaT o1 fh ...(Fae ).

sft IfaR 3relt : SR U PET f6 &9 AN SHIRT B I B SHH oI |’ R? A
TRNGE HIC W 3 g 81 RT AoHIRT B9 AN B I &, oI al F $R 2 B ..(Tae™)..
STRAT & A DI STCTTG IR AP WeH B I ol A SIHAT &6 IR 3 91 PR 6T §L...(aEH)..

St STUTIf : SR &1 9§ ST A1 21 ...(Hae ). S FvaT BT TR a1 B
it wrfaR st : R, 21 fear 21 ..(=maym)..

i ITFHTIRT : I8 Pel 8 [ ...(FaIM).. A9 SR YA ..(FGEH)... AT A1 81 78]
AT &1 H IR W G PR &1 g AT T e & o A0 I1 G AToTY| 319 56 S18g| 81
W%%WW@WW?WW%I IFH Government is the respondent 3R HHIZH
I U Bl 8] of Y81 8, T8 ST [ AelNTe BT b G HIc H U 81 519 T 98 Aedl
81 B GobdlT, SP] TSI of Tebdl | SB I+ AT STaTd feam Bl

ot WfeR orelt : W, § uT @ @1 § 5 P 33y ) I7 g9 2, 9' S M B
# it ST 81 T TRl § 1 31TY B AT TE1? AT HRAT 18 © AT 81, S Al SfdTe
NN
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2 STFHTIRT : SBI- B8l & [ ...(TaeT)..

3} Hftel et : 3§ 571 U 91 IR FAT G,......(ALM)..

it WIfeR erelt : AR g afdt a9 &t 91 ... (raEm)..
7t STHTART : 3777 YA

SHRI KAPIL SIBAL: Sir, | want to tell him another thing.

ot QISR 3rell: IR, TBT S BT BicdRe AT Bl...(AHUH).. T/ Uh B BICRT AThR
TS HR fea ..(aum)..

7t Hftet Raeaet : 319 Frerd SITG, A1 U] B STaTd N ? ..(FaET). § I I8t ff
SATd < M 3MR aTex Al STard < G 319 I8 U= A oY, ISP a1 d1ex G of 1l There is

also the statute of 2006, the Central Education Institutions Act of 2006, under which a minority

institution is defined. It says: “A minority institution is incorporated by a statute.” If the statute
says that it is a minority institution, then only, it will be regarded as a minority institution.
Jamia does not fit into that as well. We will, therefore, have to amend that statute in Parliament.
That is another problem. But the point is that somebody should have the patience to hear the
facts.

7} farora FaR wurolt (ORI : AFR HAT S A S G4 © b S IR B gRafgers
&, Stre IMafed, we gMafedt sik dmret Zafedh it midt # S gfvaféd @t feafe
safery 2 {5 goa 11 @@t HRD frfesl <<t 2 oiik e gfafddt § uae & uiew fired & o
e gf1afdt dew wrea Bl 21 Svgat IMafadt a7 & fog oan o1s uifersft 22 frae sma
W gifefeed gaTa ¥ & 3iR 981 UR 98 JHafgeisl Wid <d 8, aTdl ¥eel bl el [¥el Xa! &l
59 forg a1 31 uiferfi 87

o} Sygwfa : giferd a1 2

SHRI KAPIL SIBAL: That is why, Sir, despite the fact that, for the first time, in the history of
this country — after all, the NDA was in power for six years — we decided to make sure that
there is no regional imbalance so that every State will have a Central University. Therefore, we

have given it for the first time. No other Government thought of it. For the first time, in the history
of this country, we thought of increasing it... (Interruptions)

off STumfy : AR A S T ... (FauH)..
st T waTE : e R | BEt R 7 .. (aasm)..
7t STRHTYRT : 37T SRT Y Ao

For the first time in the history of the country, we have an allocation of Rs.31,000 crores to
help the State universities. This has never been done in the history of the country and it is
unpreoedented.W%ﬁ?ﬁﬂﬁﬁﬁ@%,ﬂﬁﬂﬂﬂ%ﬁwgﬁél
..(FaYT).. | commend that the Bill be passed.

Y Rt AR wuroh : sy uge Wt W off..(agaum).. et 9 21 I% imbalance B1 39
imbalance @1 B fogeT T1RU, 59 IR H 31! giferd gi- T1ful
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MR. DEPUTY CHAIRMAN: Now, the question is:

That the Bill to amend the Central Universities Act, 2009, as passed by Lok Sabha, be taken
into consideration.

The motion was adopted.
MR. DEPUTY CHAIRMAN: We shall now take up clause-by-clause consideration of the Bill.
Clauses 2 to 4 were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI KAPIL SIBAL: Sir, | beg to move:
That the Bill be passed.

The question was put and the motion was adopted.

it I AR WIE (IRES) : W, ;MR Udh Rawe 2 f waaer ardt & i 4 ua
g U fhT 21 519 DI controversial AT 81kl & A1 89 AN 9gd RIS BN &, offb 3Tl g1
QAR S Y™ BT [T &, STIY B4 B A B I Al Pl g8Tg ol a1iey| 89 5 A1el H

STh] 9UTS 1 ATRYI

MR. DEPUTY CHAIRMAN: The House is adjourned to meet tomorrow at 11.00 o’clock.

The House, then, adjourned at forty -seven minutes past five of the clock till eleven of the clock
on Tuesday, 8th December, 2009
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